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(5) Association of students with
the acedemic bodies of the Univer-
sity.

(8) Incorporation of the provi-
sions relating to Students’ Union,
Staff Association ete. in the
Statutes.

In addition, the special feature of
the Unijversity viz. to promote espe-
cially the educational and cultural
advancement of the Muslims ot India,
is proposed to be brought out clear-
ly in the Amending Bill. Further,
the definition of the term “Univer-
sity” is proposed to be amended so
ms to bring out clearly the fact that
the erstwhile MAO College, Aligarh,
which was established by the Muslims
of India, was incorporated as a Uni-
versity by an Act of Legislature in
1920. The words ‘establish and’ are
proposed to be deleted from the
Preamble. Government proposes to
introduce the Bill during the current
session of Parliament.

DR. SUBRAMANIAM SWAMY

(Bombay North-East): Can I seek e

clarifications?

MR. DEPUTY-SPEAKER: Not now.
(Interruptions)

MR. DEPUTY-SPEAKER: The
Bill will come. You can speak at
that time.

MOTION RE. DRAFT FIVE YEAR
PLAN 1978-83—Contd. .

SHRI D. N. TIWARY: Before
lunch break I was stressing the neces-
sity and desirability of peoples par-
ticipation in the framing of the Plan,
otherwige it will be called a buresu-
cratic plan. We cep have no diffe-
rences in the principa] objectives of
the Plan ag given in page 3, para 1.25.

‘It 35 propoud therefore, that
the principal objectives of planninl
should now be defined ag achieving
within & periog of ien years:
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(i) the removel of unemploy-

ment and significant under-
employment;

(ii) an appreciable rise in the
standard of living of the poorest
sections of the population;

(iii) provision by the State of
some of the basic needs of the
people in these income groups,
like clean drinking water, adult
literacy, elementary education,
health care, rural roads, rural
housing for the landless ang mini-
mum services for the wurban
slums. These primary objectives
should be attained while;

(iv) achieving a higher rate of
growth of the economy tham in —
the past;

(v) moving towards a signifi-
cant reduction ip the present dis-
parities of incomes anq wealth;

(vi) ensuring the country’s
continued progress towards self-
reliance.”

Now Jlet us see whether these
objectives can be achieved by the
Schemes set out ip the Plan docu-
ments.

I will deal only with two or three
subjects as there is paucity of time.

Although backwardness cannot be
defineg in a precise way, apert from
hilly and tribe] areas there are places,
even large chunks, in some States
which have remained backward even
atter five Plans. Four or five critéria
should be taken into consideration in
order to identify backward areas.

(1) per capita income;

(2) the level of infra-structure in
the gres;

(3) Density of population;

(4) Level of education and employ-
ment;

Asg set out on page 111, para 6.9;
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‘There are some backward areas
which are not drought-prone or
hilly or inhabited largely by sche-
duled tribes and hence are beyond
the reach of moit of the area deve-
lopment measures included in the
Fifth Plan,

Special programmes directed to-
wards specific problems or target
groups are also inadequate for their
needs.

Moreover, the barriers to deve-
Ioprent in backward regions are
such that an integrated approach is
required,

Such an integrated approach
underlies the proposals for rural
- development in this Plan.

I take the case of North Bihar—
whose population is nearly 3 crores,—
more than {he population of Haryana
Punjab, Orissa, Kerala, Assam etc.

We have to see what you are going
to do in order to remove the back-
wardness of that area.

The density of population js 469,
more than any other State, except
Southern Kerala. The urban population
is only 4.99 per cent. The average
literacy is only 16.91 per cent, The
population of scheduled castes and
«scheduled tribes is 14.70 per cent. The
average agricultural labour is 52.39
per cent. The employment of wotk-
ers in the household and non-house-
hold works is 8.24 per cent only.

Sir, the average area irrigated is
14.62 per cent. Debis owed to land-
lords and agricultural moneylenders
in rurel areas is 69.34 per cent. The
borrowing for house expenses ag per-
centage of total borrowing iy §0.93
per cent, Surfaced road-mileage is
only 8 per cent per hunderd 5q. miles
and the percentage of villages elec-
trifiad only 8.77 per cent. |

1 would like t0 say that this area
will be considered as. the most back-
ward area in the whole country,

which is the case with Eastern U.P.
also,

The per capita income is much be-
low the national average. It is vaiy-
Ing from Rs. 150 to Rs. 175 per an-
num. I am sorry to note that suffi-
cient efforts are not being made for
the development of this backward
area.

On page 112, para 6.12 it is stated
that the provision for backward areas
including hilly and tribal areas
is Rs. 2800 crores only, But there is
no provision which says that the en-
tire outlay under the Area Develop~
ment Programme will be spent in
these backwarq areas. This amount
also is not going to be spent only in
backward areas.

Here it is stated as follows:—

“However it is intended that
priorities be determined in such a
way that g substantial proportion
wil] in fact contribute towards the
alleviation of extreme backward-
ness, poverty and unemployment,

The provision of special Central
Assistance under these headg will
‘be used sp as to ensure adequate
attention to the areas concernped in
the State Plans and to promote
planned development at ali level
within the State.” .

This is the intention as given in the
Plan Document.

At least Rs. 5000 crores should be
earmarked for the development of
backward ‘areas, including the hilly
and tribal areas.

Less than tﬁi, investment will be
only tinkering with the problem.

Sir, in North Bihar, there are no
big industries, excepting one or two
in Barauni, such as the oil refinery
and fertilizer plants. Especlally in
the districts of Gopalganj, Sevan
Saran, East-West Champaran, Muza-
farpur and so many other districts,
there is only one industry and that
is, the outmoded sugar industry.
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Special attention should be paid to
the development of backward areas
80 that they may come up even haif
way to the level of the more advanced
States. If you don’t take special
care, that part of your State will re-
main backward and it will not catch
up with the level of the forward
States.

Now I come to Agriculture. No
doubt agricultural production has
increased somewhat by the efforts of
the Research Sections of the Agricul-
ture Department. But it has not
gone very far. Much should have
ture Department. But it has not
well as quantity of foograins produ-
ced in this country.

Take the case of other countries. In
Japan the average yield is 12 tonne
per acre and the second crop is from
24 to 26 tonnes per acre. They pro-
duce two crops there. Even in war-
devastated South Korea, the average
income from one acre of agricultural
land is $4,000 i.e. about Rs. 30,000
It eour agriculturists are sure of even
half of this production, the question
of raising the price of foodgraing will
not arise. Agriculturists will be sa-~
tisfied with even lesser price than
what they are getting to-day if the
production is doubled even. It is not
very high now. 8o, 1 cannot say
what research our sclentisty are doing.
Though great amount of money has
Bbeen invested only something has
been done in that regard which is not
commensurate with the amount spent
on that and the time taken by them.
Scientisty are not having the fellow-
feelings and here ate disturbances and
they are not allowed to do their work.

Se, 1 would request the Government
1o take more care in scientific research
on agriculture and create an atmos-
pher so that the scientific research
mey go ot undisturbed.

I now come to energy. Energy is
most vital for the proper improve-
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ment of the economy of the people.
What has been the all-India average?
It is about 100 units per capita. But,
in Bjhar it is only 10 units per capita.
It is a ridiculously low figure. You
can very well imagine how there can
be improvement by providing for a
small allocation of funds for energy
in that region? Of course, something
has been mentjoned in the Plan. Some
schemes have been proposed for in
creasing tlectricity generation, but
they are mostly in South Bihar—not
in North Bihar, But, that is not
enough. In Bihar, most of the indus-
tries are located in South Bihar. But
in North Bihar, only some expansion
ig going to be done. But, creation of
a proper gmount of energy is not en-
visaged. -

Therefore, I would request that
even average of 100 units 30 to 50
units per capita is assured to North
Bihar, there would be much in:preve-
ment, The Plan does not speak as
to wheher it will be done at all. 1
would request the Prime Minister to
see that the allocation for electricity
in North Bihar is raised and the peo-
ple thereby assured that they will get
at least 25 units per capita per annum.
Below that, no improvement can be
made,

I now come to Education. I have
quoted figures previously that  the
average literacy in North Bihsr is
16.81 per cent while the all-India aver-
age is 35 per cent. Special efforts
have to be made to bring this area
on par with national average in lit-
eracy. The allocation made for the
whole of the country in Education is
not very high. It you want to bring
North Bihar on par with the other
States or other regions in l!tency
then you have to make allocation of
much more money than what you
have made to-day.

Sir, it should be borne in m!nd
that North Bihar is a flood prone area,
Floods visits that area annually. No
proper allocation hag been made for
protection of those areas from floods.
‘Something has been done to protect
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Patne with an expenditure of Bs. 14
crores. Patna hag been saved. Patna
is on the southern side of the Ganges
while on the north side nothing has
been done, There are hundreds of
villages on the north side of the
Ganges and what happeng is when

flood water is restricted from south |

bank it goes all to the north side of
the Gangeg so that the villagers which
hundereds of villages are flooded
every Yyear. Similar arrangements
should be made on the north side of
the Ganges so that the villager which
have been suffering every year may
not have to suffer again.

Lastly, Sir, a few words abouf un-
“‘emplyoment. In North Bihar the
employment percentage is very low.
It is only 3.9 per cent. I will stress
that some special pogramme of in-
dustrialisation be taken up in North
Bihar and Eastern U.P. so that they
may have more employment opportu-
nitieg in those areas. Now what hap-
pens jg that labour from North Bihar
and Eastern U,P. go to Calcutta and
Assam and work there for more than
eight months. These people spend
life in conditions worse than slums
and when they return home that they
have to return a lot of money to the
money-lenders. So, Sir, I would re-
. quest that something ghould be done
20 that these people may get work
near-about and in the process could
save some money.

"SHRI V. ARUNACHALAM (Tir-
umelveli): Mr. Deputy Speaker, Sir,
1 The to say a few words on the
Drapy Five Year Plan placeg before
the House for approval. The objec-
tivey of the Sixth Five Year Plan have
been unanimously agreed upon by the
meeting of the National Development
Council. But the same meeting rais-
o3 some pertinent questions regard-
ing ‘the revenue gource; and alloca-
tion of amounts. uhder the future
guidelines of Seventh Finance Com-
mission. Thig is the first time in the
history .of India that the meeting of

the National Development Council
dispersed leaving the Draft Plan
unapproved.

No doubt, in preparing the Plan the
Planning Commission has endeavoured
with true crusading spirit. The party
in power ig resounding with satistical
jugglery and claims about the grag-
antuan size of the Plan. It is quite
natural that due to the soaring prices,
increasing cost and inflation the out-
lays of the Sixth Five Year Plan
would be necessarily larger than the
Fifth Five Year Plan. It ig an inevi-
table economic trend.

I am not going to haggle with
terms and figures of the Draft Plan,
Nor an. I interested in discussing the
Plan in detail. We are aware of the
fact that this Draft is like a blue-print
angd that it may be with cursory
views.

With great zeal and alacrity the
Planning Commission has envisaged
the objectiveg of the Plan as remo-
val of unemployment, provision Yer
bagic services and significant reduo-
tion in the present disparity of ine
come and wealth. Nobody will dis-
pute or quarrel with the gbjectives of
the Plan. In fact, we are feq up witk
such glorioug rhetoric. The plethora
of economic ideas is alwayg abundant
in our Plan and politics,

I we go through the Draft of
every Five Year Plan widely and avid-
ly, we see that phraseology may be
different but the substance is the
same. We find no radical changes.
We see no complete departures. The
order of priority is arranged in such
a way as to appear that a dynamic
approach hag been made to liquidate
the backlog of accumulated and
unresolved lssues.

The total outlay of the plan i Rs.
1,16,240 crores. The overal] growth
rate projected in the plan is 4.7 pe:
cent per annum. 8ir, it is not untai-
on my partifIremind this House that
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the Janata Party had given assurance
to the people at the time of the last
General Elections to raise the growth
rate 10 7 per cent per annum. But I
am mot disappointed with the estimate
of the reduced rate of growth. The
Janata Party leaders with a few ex-
ceptions are nothing but trainees of
the Congress Party. So. the methods
of traditiona] deception are akin to
and inseparable in their character.

Vestiges of doubts still ring whether
this change in the growth rate will
be achieved during the plan period.
In every Five Year Plan, the overall
growth rate was projected as 5 per
cent, 55 per cent 5.7 per cent and
6 per cent something like that. But
the actual growth rate was only 3.5
per cent. The growth rate in the First
Five Year Plan was 3.3 per cent; in
the Second Five Year Plan, it was 3.7
per cent; in the Third Five Year Plan,
it was 3.2 per cent, in the Fourth Five
Year Plan, it was 3.5 per cent and
in the Fifth Five Year Plan, it was
3.3 per cent. The present Govern-
ment may try ta escape either by fix-
ing the responsibility on the Congress
or putting forth some stock answers,
But the people little bother about the
reasons given by them. They are for
good results.

The principle ohjective of this plan
is removal of unemployment. Janata
party has assured the people to pro-
vide employment for all within ‘10
years. I have not been astounded by
this assurance. Sir, we have come

across many assurances in po-
Htles.  Fortunately for the poli=
ticlans, there is mno system of

agency to insure the ' assurances.
Otherwise, the casualty will be
severe and the claims will be enor-
mous. It is nothing but the assurance
of the Congress party in a different
form. The Congress Party galso assu-
red the nation to create 12 million
jobs evety year. In fact even the
scheme of half a million jobs was not
implemented successfully. The total
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number of unemployed persons accor-
ding to the latest figure is 20.6 mil-
lions. More than 10 million people
have registered their nameg in the
Employment Exchanges. It is expec-
ted that there will be an addition of
5 million people every year to this
list. So, the task of the Planning
employment.
for all is an unparallelled one. A
state-wise review of unemployment
reveals that 67 per cent of total all
India unemployed is concentrated in
six States. They are: Tamil Nadu,
Andhra Pradesh, Maharashtra, Bihar,
Kerala anq West Bengal. Special care
will be taken to remove unemploy-
ment in the Stateg with greatest
urgency.

The organised sectors are not in a
position to decelerate the burden of
the problcm by absorbing many per-
sons. The tolal number of persons
under private and public sector are
206.7 lakhs. It ig obvious that owing
to various reasons, growth of employ-
ment opportunities is very slow in
those sectors. Therefore in order to
create employment opportunities so
as to meet the requirements, our
Planning Commission has rightly made
a provision in agriculture and allied
activities like irrigation, etc., small
scale industries and rural develop-
ment. ‘

The Planning Commission has pro+
posed to increase the additiona]l frri-
gation potential of 17 M. hectares in
the next five years. The proposal is
attractive. But the prosperity is not
in the proposal but in the execution,
In every Five Year Plan the growth of
agriculture is not satisfactory. It is
stagnant, sometimes it is staggering.
Therefore, ong of tlie reasons for the
slow progress is ineffective implemen-
tation of land reform:. According to
the particulars avajlable in the Draft
Plan, as on 3lst July 1977 the estima-
ted surplus land way 532 million
acres; the declared surpius was 404

‘million acres; the area taken over by

government - was £.10 million actes
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and the area distributed was 1.29 mil-
lion acres. Thus distributed area is
less than one fourth of the estimated
surplus. I do not know what is go-
ing to be done by the government to
take over the remaining three-
fourths,

For the coming five years the pro-
posed additional resource mobilisa-
tion by the central and State
Government is estimated « at
Rs. 13,000 crores, for the cen-
tral government, Rs. 9,000 cro-
res ang for the state governments, Rs.
4000 crores. According to the Plan-
ning Comir.ission this is not excessive.
Since the”  state governments
have already tapped their sour-
ces during the Fifth Plan pe-
riod, they @are not in a posi-
tion to raise the revenue to meet their
requirements, We must bear in mind
that India is a country where the
burden of indirect taxation ig higher
than even the developed countries, It
is clearly stated in the report of the
Indirect Taxation Enquiry Commit-
tee:

“The share of indirect taxes in
the total tax revenue is not only
much higher than that of indus-
trialised countries, about 45 per
cent on the average, buf it
is  also apprectably higher
than the average share for
most developing countries.”

Therefore, further dose of taxation to
increase the revenue will aggravate
the position inviting a host of politi~
cal trouble to the state governments.

Our Planning Commission had sug-
ge_sted raising revenues of states by
imposition of agriculture holding tax
revising irrigation rates snd increas-
ing electricity tariffs and raising bus
fares. These are not elastic sources
for the state governmentg to raise re-
venueg to meet the entire require-
ments. If we go through the index
of contribution of agricultural taxes
to the government revenues, it will be
easily understood. The contribution
of agricultural taxes to the total re-
venue of the states declined from25.4
per cent in 1955-56 to 4.4 per cent In

1975-76. Further the contribution of.
agricultural taxeg which was 1.17 per
cent of national incame in 1951-52
declined to 0.78 per cent in 1975-76.
For a government which ig far away
from the people it may be easy to
give sanctimonious suggestions but for
a government which is close to the
people, it is hardly practicable to
implement guch suggestions.

In the beginning I told the House
that there was no departure in plan-
ning. But in one aspect there is com-
plete departure from the earlier plans.
In the first Four Plans, the Planning
Commission had elaborately dealt
with the allocation of gmounts for
state plans, outlays of state plans, de-
tails of various schemeg and projects
to be undertaken by the state govern-
ments ang the aid of Central Govern-
ment to state plans. So far as this
draft wag concerned, it hag been de-
liberately omitted—all these features
abou; state plans, We are ul-
able to know the achievement
of each state. The federal features
of finance and economic structure have
been wiped out once for all. This
draft has been prepured as if there
is no state government in India. It
is unfortunate that this House is pre-
cluded from knowing the schemes and
projects of various states. The oppor-
tunity for discussion of the state plans
has thus been indirectly denied by
the authoritarian policy of thig gov-
ernment. Let the Prime  Minister
explain to the House why there is
omission of state plans in the draft
plan; let him give reasons to the
House. My apprehension is that this
government is surrepiifiously taking
steps to destroy the federal Teatures
of our political system.

To create employment opportunities,
to eradicate poverty. to reduce dispari-
ties and to improve the standard of
lving of the people, the efficient agency
is the state Government. Unless the
State Governments are provided with
adequate revenue sources, the objec-
tives of the Plans will become vain
glorious. Therefore, I ask the Prime
Minister to take steps to increase the
powers of the States so as o meet fhe
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.demand of the time. It is not a voice
-of any political party, but it is the
choice of the majority. Advocacy of
more powers to the States is gaining
ground, It is being supported By press.
‘Recently in the Annual of the Eastérn
Economist, it has been clearly stated
that “it the objectives are to be re-
alised, there will naturally have o be
very considerable decentralisation of
resources and responsibilities at the
‘Governmental level. This would in-
‘volve the imparting of reality to the
‘Federal character of Indian policy and
the elevation of States to the status of
self-propelling organs of administra-
tion.”

I know that our hon. Prime Minister
is not in favour of granting more
powers to the States. With complete
sense of veracity, I assert that no
scheme is going to be successful and
no plan would achieve the target, with-
out increased financial resources and
powers to the Stales. I therefore, ap-
peal to the hon. Prime Minister to
reconsider his stand and move with
‘the winds of change.

DR. SUSHILA NAYAR (Jhansi):
Mr. Deputy-Speaker, Sir, I am very
glad that we are discussing the outline
ef this Plan, the Sixth Plan, which
‘has put forward as its objectives very
laudable objectives viz., ensuring full
employment, gemoval of poverty and
greater equality. I am glad that they
Tave not said that they will bring about
equality. It is enough if we have as
our objectives goals that are realis-
able and the goal is that we shall re-
.duce inequality, so that our perform-
‘amce does not fall short of our pro-
nouncements. It was said by some
speakers that the previous Government
‘had a goal of seven per cent growth
rate and the present Government has
veduced it. True they had a goal of
Rve to seven per cent growth rate,
but what was their .actual achieve-
ment? Something like three per cent.
We have said that our goal is 4.7 per
.cent growth rate and God willing, we
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shall achieve more than 4.7 per cent——
I have no doubt in my mind—if the
plans are implemented in the spirit
in which they have been formulated.

Further, it is not the growth rate
alone, as the Plan Document also states
which is important. The document
says:

“What matters is not the precise
rate of increase in the National Pro-
duct that is achieved in five or ten
years, but whether we can ensure
within a specific time frame a
measurable increase in the welfare
of millions of people.”

Now what has been the result of-
Planning in the last quarter of a
century? We have tried to have the
objectives of removing poverty and
reducing disparities, but the actual
result has been an increase in the dis-
parities and the number of those be-
low the poverty line has considerably
increased. We are very happy and
proud of the fact that food production
has increased. But what is the con-
dition of malnutrition in the country?
The number of children grossly mal-
nourished hag greatly increased. There-
fore, what is important is to link up
the production and the achievements
of the plan with the welfare and well-
being of the people. To that end, the~—
present plan has tried to move in the
right direction.

Mr. Stephen was telling us that what
we are hoping to achieve is nothing
wonderful, nothing extraordinary and
nothing new and it is because they
had built up the economy that we have
reached the take-off stage. Have we
reached the takewff siage? Why was
it not reached before one year?. Why
could not they achleve the same resulis
and objectives in the pericd before
the Janata Party came to power? With
all their talk of improvement of the
level of the living of the people, the
extent of malnutrition has increased
and the number of those below the
poverty line has increased from 49 to
60 per cent. While we have certalnly
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increased the number of school going
children from 32 to 69 per cent at the
primary level, the number of adult
illiterates has gone up to as much as
200 million. Something has got to be
on done in this regard. It is amazing
that while more than 30 per cent of
the children are still not going to
school at the primary level, we are
criticised for not making bigger allo-
cation for college education. The
number of college admissions increased
from about 4.16 lakhs to something
like 30 lakhs, an increase of 600 times.
What is the result? Unemployment,
discontent and disturbances. The
whole structure of education needs to
be overhauled so that education makes
people self-reliant and not merely a
discontented and disruptive crowd as
the present education seems to be
doing. :

It was also stated that they were
trying to remove disparities and they
had moved in the right direction. They
made tall claims of socialism and what
not. What is the result? A recent sur-
vey shows that 20 per cent of the rural
households with assess of something
like Rs. 1000 each account for the total
assets of the area up to 1 per cent.
While 20 per cent account for 1 per
cent, another 4 per cent of the same
pepulation with assets of something
like Rs. 50,000 account for 30 per cent
of total assefs. So, 4 per cent own 30
‘percent of the wealth while 20 per
cent own only 1 per cent of the wealth.
Thig is the removal of disparities that
they have brought about!

1 am very glad that in this plan,
the concept of regional planning has
been emphasised and we are told that
the Government are going to give
maximum attention to the removal' of
digparities in the way of regional
development. The present sad state
of affairs is, that there is plenty of
food, but number of malnourished
pecple is dncreasing, because people
do not have the capacity to buy that
- food, . Something has to be done about
it. It is not terribly important whether
planning is to be started at district

level or at block level, s0 long as the
planning does take care of the fact
that it has got to he started at the-
regional level,

The Plan gtates:

“Detailed agricultural plans will
need to be drawn up by regions and
Sub-regions based on the full exploi.
tation of the water resources in the
Command Areas of irrigation pro~
jects and on the principle of water
conservation and management in.
rain-fed areas which would enable
us to break out of the restriction,
historical trend, rate of growth of
around 2 per cent per annum.”

While we have had this rate of
growth of 2 per cent, our population
is increasing by something like 2.5 per
cent. How can we have enough food?
And yet we have surplus food and ine
creasing stores of food in spite of the-
fact that our growth rate in agricul-
ture is less than the growth rate of
population, This will give you an idea
of the extent of malnutrition. There
fore, Sir, I hope that the regional
planning, when it is taken up, will not
only take care of the production side,
but also the consumption gide and will
take care of the needs of the vulner-
able groups in that area— the preg-
nanf” woman, the nursing mother and
the pre ] child—b it iz only
at that level that the foundations of
the physical development and the
mental and emotional and intellectual
development of the child are laid. IP
sufficient food is not available at that
stage, nobody is going to enable that
child to grow to his full stature later
on, whatever food you may give him.
Therefore, Sir, I was very glad that
Tiwari Ji mentioned the case of areas
which need special attention like North
Bihar and Eastern UP. May I add
to that list the area of Bundelkhand?
Bundelkhand is one of those areas of
Uttar Pradesh which is sparcely popu-
lated. There is enough land and &
substantial part of it is good land. If
it can be irrigated, if other facilities.
can be made available, it can meek:
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the food requirements of the whole of
Uttar Pradesh. Because it is a hilly,
undulating area, there is great poten-
tial for small irrigation, minor irriga-
tion projects. In the old timeg the
Bundelas and Chief of those little
principalities used to have tanks re-
paired they used to have little bunds
construcied, but after the national
Government came, all that disappeared.
There was nobody to look after these
minor irrigation works, Many of those
tanks etc. went into disuse and have
been ruined. It is high time that we
gave attention to this aspect and made
necessary arrangements so that apart
from the big irrigation schemes which
are very important and should be com-
pleted as soon as possible minor irri-
gation aspect is tuken care of.

Again, Sir, the area is capable of
lift irrigation. There are some streams
going through that area. Right across
from Mehrauni Tehsil of Lalitpur, is
Tikamgarh. Tikamgarh is lush green,
prosperous, because they have resorted
to lifrt irrigation. But on our side,
Lalitpur side, the area is barrin, the
people are poor and are in a miserable
condition because they cannot lift the
water. So, lift irrigation is an urgent
necessity. Further. when you instal
the lift irrigation, when you instal the
pumps for bringing the underground
water to the surface and using it for
jrrigation, it is necessary that electri-
city is made available. What is the
actual stale of affairs? I know of many
poor middle—class farmers who have
taken loans to instal these pumps, but
they cannot use them because there
4 electricity shortage—Electricity is
made available to big aluminium plants
te big Bifla installations and others,
but the cut is applied to the farmers.
1 have no grudge against industry. The
need of the indusiry should be met,
but not at the cost of the agriculturist,
not at the cost of the small farmer.
It is something that needs urgent
nttention. In this regard, I would
further like to bring to the notice of
the Minister of Agriculture that when
‘there are severe electricity cuts, to
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follow the policy of guarantee system
for minimum use of electricity and to
charge for ‘so many’ units in any case,
seems ridicylous. If they gave electri-
city and people did not use it, they
could ask them to pay for the minimum
amount; but they do not supply electri-
city. So, telling the poor farmers:
“You shall use so many units without
fail”, has no meaning. Something
should be done to rectify this.

With regard to large schemes, the
Rajghat scheme in our area has been
pending for God knows how many
years. Mrs. Gandhi laid the founda-
tion stone of that, I think, somewhere
in the 60’s; and nothing has been done
after that. Money worth lakhs has
been. spent to store cement and coaltar. ’
And all that has been ruined, because
of leaking roofs etc. Therefore, it is
a complete wastage. 1 hope the hon.
Minister will see to it that the Raj-
ghat scheme is compléted at the
earliest.

While these large irrigation schemes
are very valuable, it is very necessary
that something is done to prevent
water-logging. The late Maharajah of
Patiala told me once that these big
dams in the Punjab, Bhakra-Nangal
etc, had brought as much land under
irrigation as had been made useless
due to seepage and wafer-logging of
the areas. This is a very sad state
of affairs. And this must be recti-
fied; otherwise it just will not do any
good to have large scale irrigation
schemes.

With regard {o unemployment, it
has been stated that we are going to
give importance to small scale indus-
try. Small-scale and cottage indus-
tries, I hope, will include agro-indus-
{ries, processing of food, canming,
preservation, etc. so that the agricul-
turist can have a little more money
in his pocket. At the same time, un-
less and until spheres are demarcated
for handloom, kliadi and mill-cloth and
unless the khadi and handloom ecloth
are protected against competition from
the big textile industry, it will not be
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possible to achieve the objective that
we have in mind.

It is very important that the small
men and the small entrepreneurs,
whom we are trying to encourage to
take up small projects, get credit at
reasonable rates. Then only will they
be in a position to make a success of
their small projects. Marketing facili-
ties and storage facilities should be
made available for both agriculturist
and small entrepreneurs—so that they
do not have to resort to distress sales:
This must be guarded against. It is
absolutely necessary.

Research is very important—parti-
cularly with regard to dry farming.
Dry farming can do a great deal for
A large area in this country, for which
there is no irrigation potential. I hope
sufficient attention will be given to dry
farming and forestry.

About indiseriminate felling of trees
that goes on in this country even to-
day, something has to be done urgent-
ly. I know that this is a State sub-
Ject; but something has to be done to
stop this in the interest of agriculture
and in the interest of rainfall and soil
conservation.

The concept of regional planning
must take into account the local needs,
whether they relate to soap, toothpaste
or some other requirements for chil-
dren. It should be planned in such a
way that the educated boys in the
rural areas, at the district or divi-

sional level, can take up projects for"'

their production and be reasonably
sure that they will be able to sell their
products. In this way the needs of the
area will be met and they will also he
dble to make both ends meet.

In this regard may I say that the
responsibility for supervision of re-
glonal plans and projects should be
ensured through the joint efforts of
the voluntary and the official repre-
sentatives?

isde .

| ﬁpd tihgre are gchools in .villages
but no teachers go there. Educationi

has been centralised in Uttar Pradesh.
I hear all the time talk about the need
to give more power to the States, but
should we not ask the States to give
more power to the zila parishads and
the panchayats? If education is under
their supervision, they will be able to
see whether the teachers come or not.
Today, the inspector goes once in a
while and in the meantime the teacher
keep away. If the inspector comes,
he is told that the teacher has asked
for leave, and a form is shown to him.
The teachers have signed formed for
such contingencies. It goeg on like this,
there is nobody to supervise.

No eftorts at developmenti are going
to succeed in giving better life to the
people unless and uniil we do an effec-
tive job of curbing the population
growth. Population growth has to be
a major assignment for all of us, for
all departments and whatever litera-
iure we produce fur the neo.literates,
whatever is programmed for our broad-
castes etc,, should all have the theme of
a small family in some way and as
background music. We are talking of
reducing the birth rate to 30 per
thousand, but there are some areas
where it is already less than 30 and
even 25 and in otherg it is more than
40. Therefore, that has got to be done,
that is to plan on a regional and local
basis, seeing where and how much the
birth rate has to be reduced. To do
so, I wholly agree that there should
be no compulsion, that the wrong
methods of the previous Government
should not be used, but let there be
positive incentive for those who have
a small family, so that they can give
a better life to their small family. In
this regard, while we do not want
subsidies for the big people and the
affluent sections of society, we want
the subsidies to go for them, but if
milk can be subsidised for the children
of the poor, there is no harm. It is
a very highly desirable thing, and
some way should be found by which
those below the poverty line can b8
helped to give proper nufrition to thelt
children, so that they will be bettgr
inclined to exercise the small family
norm in their own life.
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THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA): I thank you for
giving me time for intervening in the
discussion.

The draft Five Year Plan 187833

has given a place of primacy and
supreme importance to  agriculture
and rural development. It has been

done not only because a large popula-
tion of this country depends upon agri-
culture, but also because our consump-
tion needs are met through agricul-
ture, and agriculture also provides raw
materials for agro-based industries. In
one way or other, agriculture accounts
for about 70 per cent of the employ-
ment in the country.

During the previous Plans, increase
in agricultural production was made,
bu¢ that increase was not cousistent.
There have been fluctuations, and
these fluctuations resulted in very high
imports in some of the years. We
have been importing foodgrains from
4 million upto 7 million tonnes in one
year, That caused a great depletion
of our resources and some of our plans
were also frustrated. This fluctuation
in the output caused inflation and some
cutsback in public investment also. So,
our thrust jn the new plan is for
stabilisation of production. We want
to stabilise the production and side
by side to increase the production. For
that, provisions have been made in
this Draft Plan slightly different from
the previous Plan. Earlier the main
thrvst had been on extension of area
under cultivation, but now we see that
there i8 not much scope for extension
of area under cultivation. We are,
$herefore, trying to improve the yield
per unit so that the food production
in the country can be increased suit-
ably. The main thrust of the Draft
Five Year Plan as is evident from the
facts, is on extension of irrigation
factlities in the country. For irriga-
tion, there hag been a great increase
in the allocations. I would like to
mention from the Draft Plan Report
that for medium and major irrigation
fn the Fifth Plan (1874—79) the allo-
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cation was Rs. 3089 crores and im the
present Plan, the allocation has been
increased to Rs, 7828 crores, more than
double. Similarly, for minor irriga-
tion, from Rs. 792 crores of the previ-
ous Plan, this Plan provides Rs. 1725
crores, much more than double. For
flood control measures, instead of
Rs. 345 crores, an allocation of Rs. 675
crores, more than double, has been
made. So, instead of a provision of
Rs. 4226 crores in the last Plan, in the
present plan, an allocation of Rs. 9650
crores for irrigation alone has been
made. This includes minor medium
and major irrigation. In the next five
years, we plan to bring about 17 million
hectares of additional area under jrri-
gation. Out of this, 9 million hec-
tares is going to be through minor
irrigation and 8 million hectares
through major and medium irrigation.
If we are able to maintain thig speed,
we hope that by the turn of the cen-
tury the entire irrigable area in the
country will be brought under irriga-
tion and that, I submit, will be a very
big achievement.

Allocation for agriculture as such
also has been substantially increased.
For example, during the last plan, for
agriculture and allied programmes, the
provision was Rs. 4644 crores and in
this Plan, it has gone upto Rs. 8528
crores.

15.69 hrs,

[Dr. SusHiLa Navar in the Chair]

We are making large provision for
rural development alsoc. For traditional
cottage household industries, instead
of Rs. 330 crores in the previous Plan.
we are now providing Rs. 1000 crores,
more than three-times of the previous
allocation.

For rurel housing, though a lat of
fanfare had been made that we were
constructing houses for rural people,
you will be surprised to know thst
the Fifth Plan a provision of Rs.
crores only had been made. In

e
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Plan, Rs. 500 crores have been pro-
vided for rural housing. I may submit
that the allocations made in this Plan
for the purpose of rural housing are
higher than the provisions made in the
previous Plans,

We are also making efforts, along
with irrigation, for providing cropping
intensity or use of high-yielding varie-
ties, larger application of inputs, better
water management, etc. All these pro-
visions are being made in this new
Plan. Madam Chairman, while speak-
ing, you said that water conservation
efforts should be made. In some
areas of the country, there is no pro-
__bper water management. So, we are

providing facilities for conservation of
water, betler management of water
and also for better management of
rain-fed areas. Research is also going
1o be intensified in this direction.

As regards the development and pro-
pagation of better seeds, a good deal
of effort is being made in that direc-
tion through the national seed plan.
Strengthening of extension system is
another aspect to which a lot of atten-
tion is being paid in this Plan. So far,
we have been doing a lot of research
in the research institutes and the uni-
._versities. But the research did not
reach the farmer. Our effort is that
research should reach the farmer's
field. For that, sirengthening of ex-
tension service is needed which is
being provided,

We are also making efforts to pro-
vide assured availability of credit par-
ticularly to the poorer classes. So far,
these classes have been neglected. They
never had the facilities for credit be-
cause, for credit, there has to be some
surety. The poorer classes, parti-
cularly, Scheduled Castes and Schedul-
ed Tribes people do not have any
property which could be utilised for
surety purposes. So, we are making
efforts to provide credit facilities to all
the Scheduled Castes and Scheduled
Tribeg people and the small and mar-
ginal farmers wherever they are.

252 L.S.—9

We are also making efforis to pro-
vide facilities for marketing, storage
and processing. Al this will generate
more employment in the rural areas
and also provide facilities to the poorer
people who have been neglected so far.

As was mentioned by some of the
hon, friends that land reforms are not
being attended to, I would also sub-
mit fhat so far much attention was
not being paid towards land reforms.
It was correctly mentioned by one of
the hon. Members here that the esti-
mated surplus in the country was 5.32
million acres out of which 2.10 million
acres have been taken over by the
Government so far. But what wag the
distribution? The distribution had been
only 1.29 million acres. Within eight
months of assuming the office, this
Government allocated more than 1
lakh acres. I had given all those facts
while speaking on the demands of my
Ministry.

In this Drait Plan also we have
mentioned that there have been some
concealed surpluses and that efforts
will have to be made to find out where
the concealed surpluscs are. It has
been argued in this House that there
are large areas of surplus which have
been concealed, which have not been
declared and which have not come to
light. We are trying to find out where
and in which particular States these
concealed surpluses are available.

We have mentioned in para 9 of
Volume 1.

“The situation needs to be recti~
fied so that the true surpluses may
be identified and re-distributed with-
in a definite time period with re-
newed determination, It has, there-
fore, been proposed that the process
of correcting land records and re-
distribution of true surpluses should
be completed within five years.”

We have mentioned the time also that
it hag to be done within this period.
So, Mr. Chairman, we are giving full
attention to land-reforms also. For
thig consolidation of holdings is also
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necessary. You know the holdingg in
Our couniry are very small. Some-
limes they are located at many places.
& former is having two acres of land
at three places. So, consolidation of
holdingg is also necessary so that pro-

per development of this land could be
made,

In this Plan, we have made provi-
sions for improving and increasing
consolidation of holdings and in some
States, the work has already been
started on this. A surplus land is
being allotted to the land-lesy people
or small farmers. But this land is of
a very poor quality because from the
practical experience, we have seen
that the surplus land is only the worst
type of land; only that land was de-
clared surplus which was the worst.
Our effort is to improve the quality
of the land so that the allottee of the
land is able to cultivate the land at
least. First it is {0 be improvej and
then given to him and only then he
will be able to cultivate the land.
Otherwise, after the land is given to
him, if he make some inevstment on
it and if the lanqg is not proper for cul-
tivation, then he will have to run away
from that land. So, our effort i that,
side-by-side all these land-reforms, we
should also try to improve the land and
improve that land which is being al-
lotted 10 small farmers, landless people,
labourers, share-croppers and to the
tenants, The quality of the land is
also being improved,

CHOWDHRY BALBIR
(Hoshiarpur): Crop insurance?

SINGH

SHRI SURJIT SINGH BARNALA:
That does not find place in this Plan.

We are also making effort to make

improvements, particularly to develop
areas which are less developed so far,
particularly the tribal areas and back-
warq areas. We are giving more at-
fention to those areas which require
our immediate attention, to those areas
where irrigation facilities are less, we
are giving more attention to those areas
particularly in the eastern part of the
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country, for example, Assam, West
Bengal, Orisga and Bihar. These are
the areas where there is sufficient
ground water available, but it hag not
been utilized. We are making all-out
efforts to provide facilitieg for ground
water exploitation in those Stateg and
the efforts in that directoin have start-
ed. We have encouraged those States
to take ground water exploitation in a
big way so that the areas which are
under cultivation in these States can
be increased,

A similar mention wag made regard-
ing rural electrification. In scme
areas, rural electrication is almost
negligible, particularly for agricultural
purposes. For example, Orissa ig the
anly State in the country which ig sur.
plus in power production, but only one
per cent of the total production of
power is being utilised for agricultural
purposes, So, our effort is to provide
rural electrification in rural areag and
on that also the allocation has been
substantially incrsased. In the last
five year plan, in 1976, it was Rs, 1600
crores and in this Plan, it is Rs. 3557
crores; it ig much more than double.
So, we are making effort to see that
power ghould be provided for agricul-
tural sector also specially in those
areas where so far the power potential
is there but iy is not being properly
utilised.

Similarly, rural roads which are very
necessary for rural development, a
provision of Rs. 800 crores in the next
plan is belng made for rural roads.
In all these matters the provision has
been increased from RS, 14,750 crores
to Rs, 29,925 cores—more than double.
So. I would like to submit that effort
is being made in the Five-Year Flan,
197883, to see that agricultural pro-
duction increaseg at least by four per
cent in the country, So far, the agri-
cultural production figures have been
very low. During the last decade it
has been 1.85 per cent only. Our
effort is that we should stabilise the
agricultural production in the country
at about four per cent per annum.
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Effort ig being made in many direc-
tions for generating employment also.
Along with agriculture, we are making
provigion for dairy, for poultry, for
animal husbandry, for fisheries, for
piggeries, for various other items
which are correlated with agriculture,
and also for providing some processing
facilities in the rural areas, so that
more employment can~be generated in
rural areas. The Draft Sixth Plan
that hag been brought before this
House provides for generating em-
ployment. Micro-planning has been
suggested; it has been suggested that
planning at Block level should be
made. That is being done. -We are

~—planning at the Block level and from
the Block level to the District level
and then to the State level. Sp, plan-
ning starts from the Block level te-
cause the needs of the area are known
to those people; they are entrusted
with this work; they know where and
how employment can be generated in
that area, what are the necessities,
what are the demands, what are the
requirements of that area and in what
direction prioritieg should be fixed.
So, we are planning from the grass-
roots, from the Block level, so that
the total Plan can be in conformity
with the needg of the people.

“We are making effort, under this
Plan, for enhancing agricultural pro-
duction ag well as for generating em-
ployment jn the rural areas particul-
arly; within the next five years we
hope that, in a large part of the coun-
try, total employment will have been
provided in the villages.

Now there are 5,100 Blocks in ike
country. Out of those, 3,000 Blocks
are being served by some of the Cent-
ral Plans, for example, SFDA Plans,
Areg Development Plans, etc. We nre
taking 2,000 Blocks out of them for
total development; for that, priority is
being givesn to those Blocks where the

" population of Scheduleq Castes and
Scheduleg Tribeg ig about 20 per cent,
80 that the poorest areas can be serv-
ed. We are taking those 2,000 Blocks

first for generating full employment in
those Blocks. Every year we will be
adding 300 Blocks, so that by the end
of this Plan, only 1,600 Blocks will ve
left; all the other Blocks will have
been covered and total employment in
those Blocks will have been generated.

SHR1 NANASAHIB BONDE (Amra-
vati): At the very outset I want to say
that an immature Plan hag been placed
before Parliament for its considera-
tion. Tne Planning Commission pre-
sented the Plan to the National Deve-
lopment Council. The National Deve-
lopment Council gave its consideration
for about two days and ultimately
decided that the States should be con-
sulted in the matter, their opinion
shoulq be collected, and then the t3ad-
gil formula ghould glso be taken into
considerathion, Then the Plan would
nave been ready for consideration,
It would have been bétter if the learn-
ed Prime Minister had come after col-
lecting all this material and then
placeq it before Parliament. This Plan
has been brought ag4n immature Plan
and whether we can give our full coasi-
deration to the draft ag presented is
a problem for the House. Now, we
are at a loss to know what the S'ates
have to say in this matter, We are
at a loss to know how the Gadgil for-
mula ig to be made applicable to the
scheme and how the National Develop-
ment Council, of which our learned
Prime Minister is fhe Chairman, is to
act on it. Wg are at a loss to know
about gl] these things and, therefore,
my submission is that tne darft, as pre-
sented, hag all these defects. It would
have been befter if, after collecting
all information and various opinions
and details of how the Gadgil forumla
ig to be made applicable, the draft had
been placed before this august House
for consideration, I hope and ask for
an assurance from the Prime Minister
that, after collecting all this data and
after the whole thing has been consi-
dered by the National Development
Council, the matter would be again
placed before this august House. It
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would have been in the fitness of
things and it would have been proper
if this hag been done, but it hag not
been done,

Secondly, so far as the principles
that are embodieq in thig draft are
concerned, these are principles that
are agreeable to everybody. In fact,
these gre our demands. As soon as We
achieveq Independence, we made a
commitment to the nation to the effect
that inequality would be removed,
disparity would be removed, everybody
would be placed on an equal footing
and everything woulg be done for the
betterment of every citizen of India.
We made that commitment and we
gave that assurance to the nation long,
long ago, when we attained Indepen-
dence. That was also the dream of
Mehatme—Gamihi, the Father of the
Nation, So, all these thingg have
been saig or put in the present draft.
‘The language may be different, the pre.
sention of facts may be different, but
the principles are the same, the things
we want to do are the same, Nature
has never changed. The point for
consideration is—and that is a major
issue for me and, I suppose, for tnis
whole august House—that so many
assurance, so many plans and so many
details have been given in thig draft:
are we in a position {0 executive and
carry out all these assurances and ail
these plang that are embodied in the
present draft? The difficulty {s, it is not
that we are satisfied just with more
allocation. There are so many things
that have just bee stated by the Agri-
culture Minister--that allocations for
agricullure are more and these are
the things that have been done for
the benefit of agriculture. But the
point is whether all these advantages
would go to Agriculture. My simule
reply would be that so far we tave
been an uttér failure in regard to im-
proving the lot dof the agriculturists,
The money that hag been allotted in
the present draft is a big amount:
there is no controversy over it. that a
large amount has been earmarked for
agriculture, but the point fs whether
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it is going to the advantage and benefit
of agriculturists, to the poor farmers
living in remote villages, Our experi-
ence is that in all these years with all
our assurance and our efforts, nothing
hag been done effectively so ag i0 en-
able the farmer to improve his lot. Be
ig in continuous debt, he is not 1n &
position to return the debt. Why?
Agriculture hag never been profitable
for him, he has always been in finan-
cial difficulties. What is the reason
for it? The reason is that there is no
proper administration and no proper
management, your revenue autnorities
do not act in g manner which would
benefit the farmers. A loan of Rs, one
thousand is sanctioned to a farmer,
but hardly he gets Rs. 200/- in Ius
pocket. They are thug not in a posi-
tion to have the intendeq benefit.
Their position doeg nnot improve,

My criticism and my submission 1s
that whatéver you plan, you must see
that there is an effective execution of
the policies and programmes embodied
in this document, As long as we have
not got effective administration ana
responsible officers to carry out the
plans, nothing will happen. We will
not be able to achieve the desired re-
sults and only plang and policies will
not help. e

Now, you have given it the name as
‘rolling plan’. It is very good, rolling
implies to move forward, fo develop
and maintain impetus. This iz the
dictionary meaning of rolling. We
have to maintain this impetus and we
have to take stock of the position every
year. It ig not that we have made tbe
pPlan and our responsibility i over.
We have given an assurance to the
nation that we would come to their
help, all the disparities would be re-
moved, equality woulj be established.
employment would be provided =nd
nobody would die of hunger because
we are producing more. But only, the
assurance s not going to' gatisfy the
people and help themr. We have to
take stock of the situation every year
and then proceed further.



The plan is all right, but gs long as
you do pot bring abu:l u meachinery
to carry out the programmes and Loli-
cies effectively, we woulq not succeed
in achieving the endg in view. I would
like to ask if you gre thinking of hav-
ing agn independent Ministry at the
Centre, which is charged with the res-
ponsibility of seeing to the progress
of the implementation of the plan.
Then alone, we may hope to achieve
our objectives, otherwise we would
have the plan, and nothing would be
achieved. That is my grievance.
There is no mention in thig draft plan
that the Centre would be taking some
action or there would be some Com:~
mittee etc, to look to the progress of
the plan. The rolling plan implies
that the day-to-day progreses will be
watched and scrutinised properly.
With utmost humility, I would like to
ask the Prime Minister: Is he pre-
pared to do that? We are not ioing
fo be profited by words alone, or this
plan. This is not going to help. We
have to work effectively, If we visu-
alise our nation after five years on the
basis of this plan, we will see India a
very prosperous nation, it will not
have to pay any debt, everbody would
be happy, there would be no untouch-
ability and everybody would be treated
On equal basis. Everybody will get
ful]l food and the per capita income of
everybody is going to be increased.
Are you going to see this picture after
five years? Are you prepared to give
that assurance to the nation? But. as
I6ng a5 you do not have the adminis-
trative machinery to carry out the Plan,
nothing will be successful. This is
what I want to warn you.
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SHRI BALWANT SINGH RAMOO-
WALIA (Faridkot): Madam Chair-

man, the Draft Plan, in page 4, para.

1.29 states as follows:—

‘A marked increase in agricultu-
ral employment, should lead to
significant growth in seconday em-
ployment in rural areas.’

This is a significant sentence.

Madam, Chairman, the removal of
unemployment and reduction in Ppo-
verty—as you have rightly stressed
in your speech--are the main tar-
gets.

Now, let us take the whole situa-
tion in a wider perspective, A lot of
expansion of infra-structure is also
needed.

In this Report, it has been stated
that non-agricultural activities : ab-
gorb only nine million out of thirty-
five million unemployed people from
1971 to 1978.

Madam, the main question before
the country, the main challenge be-
fore the country, which i unemp-
loyment, was utilised, solved and
absorbed by the agricultural sector.

The hon. Minister, Sardar Surjit
Singh Barnala has spoken about the
agricultural activities.
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There is more and more need for
rural health schemes, rural roads,
drinking water and housing facilities,
It is necessary that vital importance
and greatest emphasis in the real
sense of the term should be given
to agricultural activities,

Madam, the Primary Producer is
a person who has been most hard-hit
for the last thirty years. The vari-
ous schemes were evolved in such
a way that the Primary Producer got
the minimum though he did the ma-
ximum for the country,

The Primary Producer needs not
only the help of the hon, Prime Mi-
nister, but he also needs protection
from the hon, Prime Minister, Why?
The primary producer, the small far-
mer, the small producer is the sole
person that the Government is think-
ing of, to provide greater facilities to
the poor people.

But, one drawback there is this,
The credits wil] be given or the loans
will be given against some type of
security., Tell me, Madam:;, Chairman,
one thing. You can ask the Govern-
ment from where can the poor pea-
sant bring the security? I would
humbly suggest to the Government,
through you, that they should give
Joans to the poor peasants not against
the security of assets but against =a
personal security, against labour, so0’
that a poor peasant may do something
for his betterment and the country
as well.

Kisang problem is in regard to the
in.puts, I would humbly suggest that
the inputs to him must be made avail-
able at cheaper rates, Without mak-
ing a thorough or deep study of the
input requirements or input costs etc.
there will be no gtability in the agri-
cultural prices. Only dissatisfaction
wil] prevail among the peasants.

In Punjab, we are a little dis-
appointed due to the decision of the
Planning Commission, I may tell the
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House, through you, that the Plan-
ning Commission has discouraged the
use of combineg in the harvesting
season. This is a clear-cut and a little
bit unwise decision taken by them.
During the harvesting operations la-
bour ig very much needed in large
numbers. Shri Bahuguna, in  his
speech, outside the House in Punjab
said that about 2 lakhs labourers in
the season go from Uttar Pradesh to
Punjab to work in cutting operations
of the crops in the fields in Punjab.
Since the Planning Commission have
not allowed the people to bring in the
combines to be used in the fields for
this purpose, there are losses to
wheat and rice crops. For these agri-
cultura]l cropg if combines are not
allowed to be used, there will be

losses to the agricultural crops
-in the field. There will be
damages to their crops, I may tell

you that damages are caused due to
non-availability of combines to these
peasants. Secondly, hailstorms and
rains further destroy the crops. Un-
certainty of weather ig another cause,
There will be delay in the next crop
if the first crop is not cut on time.
If the sowing season goes or there is
a delay in next crop, this results in
a huge loss only to the poor farmers,
small farmers,

It has also been the policy of the
Planning Commission tp discourage
the setting up of new sugar mills.
these
drawbacks, and for the wrong policies
followeq by the Planning Commission
in the previous years, it has put a
ban on the opening of the new sugar
mills, In Punjab, there are three to
four districts where nothing can be
grown on the goil or land. of the pea-
santry. Without sugarcane, what can
they do? That means a total starva-
tion of these peasants.

I would, therefore, suggest that
ﬂm Government may kindly allow
more sugar mills to be opened in
Punjab. Shri George Fernandes, when
he went to Amritsar, had declared
there that the Central Government
will glve six new sugar mills {o

Punjab. But, to our surprise, nothing
has been done to that State.

Both  hydel as well as thermal
power ig very much needed for the
Punjab, I would request the hon.
Prime Minister to grant a special
fund for the construction of Thien
Dam because that Dam was delayed
by the previous Government for more
than 16 years. Now, special conside-
ration gshould be given to Thien Dam
so that the new generation of elec-
tricity may benefit the people a lot.
Punjab is the biggest consumer of
pesticides and weed-killer, But, to
our surprise, nothing hag been done.
For irrigation, all over the country,
water is needed. Drinking water is
alsp needed. Agriculture cannot flou-
rish without that. And the targets
cannot be achieved, so long the water
arrangements are not made. Not to
speak of water, Punjab is being dep-
rived of pesticides and weed-killers
to be available in time. If the pestici-
deg and weed-killers are not made
available in time, they are not of
much use. Mr, Bahuguna declared in
Punjab that his Ministry is prepared
to have a joint-sector manufacturing
plant of pesticides ang weed-killers.
I would request that this may be ex-
pedited.

Madam Chairman, the taxing areas
of the States are getting saturated.
They are almost shrinking day by day
The revenue raising resources of the
States must be strengthened, I hope
the hon’ble Prime Minister will libe-
rally think on it.

Lastly, I would like to say that
our economy ig passing through fluc-
tuations. Price stability is sorely
needed. The poor earners, peasants,
small farmers and employees need
care of the Government. The prices
of necessities of life should at least
be not allowed to rise. The Primé
Minister and the Government must
pay attention to this matter ag well.

Madam Chairman. in your speech
you mentioned that the Maharaja of
Patiala had told you about the see-
page from the canals This seepage
has spoiled some crops. Madam Chair-
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man, in this connection I would ilke
point out that it is very unfortunate
that the wedge is getting widened day
by day between the people and the
bureaucrats on the one hand and
between the bureaucrats and the poli-
ticiang on the other hand. The politi-
cians say that it is the bureaucrais
who do all these things and are non-
.cooperative whereag the bureaucrats
.on their part criticise the politicians.
1 would like to suggest that we all
must take joint responsibility to serve
-the people of this great country. Ma-
dam Chairman, you talked about the
seepage from canals. I want to say
when seepage of water takes place
from canals the crops get destroyed
but when seepage of money from Go-
vernment funds or Government ‘kha-
jana’ takes place, that destroys the
nation, So, I would like to humbly
suggest that the Prime  Minister
should take stern steps ag a true Gan-
dhian to totally stop the seepage of
-Government funds. We are spending
huge amounts on Five Year Plans,
These amountg will not bring the de.
ssired results so long ag the seepage
does not get stopped.

With these few words, I welcome
-the Sixth Plan.

16 brs
SHRI - GIRIDHAR GOMANGO
Koraput): Madam  Chairman, I

will not take much time of this House
I have gone through the Sixth Draft
Five Year Plan thoroughly, but I
:have not found the allocation separa-
tely for the development of the . tri-
bal areas. A mention has been made
about the rura] development. The
only Ministry so far identified the tri-
bal areag is the Ministry of Agricul-
ture. They have identified the prob-
lemg of the tribal areas because that
Ministry deals with the tribal deve.
lopment biocks, But what about the
other Ministries at the Central level
like the Ministry of Transport, Minis-
try of Health, etc,? Other Ministries
have not identified the requirements
-of the tribal areas. Other Ministries

who are responsible for the develop-
ment of these areas may be thinking
that they are developing the nation
as a whole, But I would not ggree to
this. They will have to develop
the tribal areas in particular because
there is a Constitutiona] guarantee in
respect of the development of all
these tribal areas. The Scheduled
Castes -and Scheduled Tribes consist
of about 1/5th of the total population
of India, I do not want to go into
the details of each and every prob-
lem of these people. I have moved
my substitute motions which are
seven in all I have mentioned in
those motiong what is to be done by
the Government of India and what is
to be done by the State Governments.
Sometime back mention was made
in the House regarding the policy
decision of the Government of India_
as wel] as the State Governments. But
what I find in the Plan document is
that there is no special mention
about the development of tribal areas
and no action has been taken for the
development of the tribal areas though
first year of the Sixth Plan is in
operation. No schemes have been
introduced in these areas by the Cen-
tra] Ministries, In sub-plan nearly
178 LT.D.P. were to be prepared but
only 128 projects were submitted to
the Government of India. The alloca-
tion for these projects is more than
that of the previous plan. ‘But when
the allocation is more for the overall
development of the country, the al—
location for the projects to be taken
up in the tribal areas should also be
more comparatively, They have men-
tioned about the total allocation for
the whole projects. They have men-
tioneqd only the overall expenditure
including the administrative expendi-
ture, expenditure on the big projects
in triba]l areas. but we do not find
any special mention regarding the
schemes .and projects in the tribal
areas., Moreover, the policy of the
Government should be not to divert
the money. earmarked for the tribal
areag to other. areas. The same prin-
ciple .wag adopted by the previous
Government. So, .my humble sub-



mission is to please see that the
amount, whatever it may be, earmark-
ed for the development of the tribal
areag is not diverted to other areas
but it should be utilised for the deve-
lopment of the tribal areas in full
‘What is the objective of the Plan?
By allocation of money, administra-
tion and the attitude towards the im-
Pplementation, we can achieve the re-
sults. If you go through the alloca-
tion for each Minisiry at the Central
level and if the figureg are collected
from the States, you will be surpris-
ed to know that the development at
different levels is very slow, particu-
larly in tribal areas. I am not blam-
ing the previoug governmeni; I am
not going to blame this government
because in the administrative set up
the attitudes have not changed in
different levels. If I blame the Janata
Party ministry, they will say: in the
previous government for 25 years why
have they not done it? That is not
the question, The question is, that
policy guidelines have been adopted.
The implementation programmes as
wel] ag directions from the Centre to
the Stateg were not given in time, I
am asking why it has not been done?
‘Take the Ministry of  Agriculture,
which is responsible for the develop-
‘ment of backward areas because they
are having the block development
agencies, The plan process is to change
with the times and the problems.
Our conditions are becoming more
and more worst. Why? Because there
are some areas 100 years away and
some areas 1000 years away from
developed areas, There are some pri-
mitive people whose economic con-
ditions need to be improved. It may
not be possible for me to elaborate
their problems one by one this time,
The suggestiong given in my substi-
tute motiong are not angry cri-
ticism but constructive suggestions to
indicate the problemg of these peo-
ple s0 that plans, schemeg and poli-
cies may be adapted to suit them. It
is not a party or political issue; this
is an economic document which we
are discussing. The States are not
autilising the money from the State

sector for the purpose for which they
are allotted. The Centre should ear-
mark money from different ministries
and thet money should be spent on
schemes for which moneys were ear-
marked and sanctioned. Broad policy
guidelines should be there, But the
problem is that in those areas admi-
nistrative apparatug has not increas-
ed; it is lagging behind. Special res-
ponsibility for the development of the
tribals and backward people had been
given to the Governors and to the
President under our Constitution, Still
we have not achieved progress in the
last 25 years of planning. At least in
the coming five years we can achieve
some progress in the development of
backward areas and backward people
if moneys allotted for them are spent
on them. I do not want to give full
details. My submission is that the
first year of the Sixth Plan had start-
ed. The Ministries in the Centre
who are responsible for the develop-
ment of these areas should go in de-
tail into those achievements which
had been made in those areas. We
have prepared 178 project reports
for the development of those areas.
Special attention gshould be paid to
those areas. I shall invite special at-
tention to my amendment No. 25 and
I want to refer to excise policy. We
adopted a policy that we wil] abolish
liquor consumption. But how many
liguor shops have been closed in the
Tribal areas. We have been pressing
for it since five years. When we had
agreed in principle to close down the
liquor shops, how many shops were
opened in the Tribal areas, what is
the revenue we are getting from them?
Some time back we have suggested
to the Government to close down
the liquor ‘shops and increase the de-
velopmenta] expenditure in the Tri-
bal areas. But if you see the statis-
tics about the liquor shops in  the
Tribel areas, you will see that they
are not being closed at all. I the
situation continues to be s0, on one
side the economic development will
take place and on the other side so-
cia] degradation will take place.
When such is the case, how will
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there be development? It is a matter
for gerious consideration. We have
taken & number of welfare measures
in the past in the Tribal areas, but
I am not going into the details of
them.

I want the upliftment and the eco-
nomic development of the tribals.
When the provisions of the Constitu-
tion are very clear in this regard,
why the Government is not allocating
more money for investing them in
Tribal areas for the upliftment of the
people of the Tribal areas and by
this the Plan objectives can be
achieved?

1 am participating in this debate
because there is a Tribal sub-plan, a
plan within a Plan of Central and
State Plan, If we discuss on the Tri~
bal sub-Plan and the National Plan
together, we will be confused. Long
back the Minister of Agriculture cal-
led a meeting of the Members of
Parliament of the Triba]l areas to
discuss in detail the problems of the
Tribal people. We gave a number
of suggestions and it was decided in
that meeting that the sub-Plan stra-
tegy will be applicable to the Tribal
areas, If the other Ministers also
cal] such meetings of the Consulta-
tive Committees, we can express our
views and we cap discugs in detail
the problems of the Tribal people and
find solutions to them. It is not a po-
litical question. It is a national prob-
lem therefore we will have to sif
together and discuss in detail to find
solutions to the problems of the
Tribal people.

T would request the House to g in-
to my substitute motions in detail,
where I have clearly indicated as to
what should be done and what should
not be done 50 that the aims and ob-
jectives of the sub-Plan can be
achieved.
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ao wnE 0w ¥ ) wrE B omg @
f& &7 wndi & arg gATY WGT 60, 65
wradY  mrEdT T4 #Y dmr F A
g W § A dErd v wgt o
e 2, WIS FE H AT &
& Ay S fema At o # o
Tar g, 9w fgaa & s ¥y Wiy, At
g gy 1 7 o gw A mardr s
50 g &, A1 fafrem e 9x 5w
BW ¥ 12-13 FOF mEHt FHT £
fomat Fird o o T fomar ) gAH
13-fr@ Y% AT aim «nr W miaw
&1 afsgis oxre =@ & Ae gATd
fafas ag T i gt

awrafa werear, o fawy ey
o W o e w0 T
g I fear wn & e aw wAoenT-
Fz €1 wew F 5, TOXT A grevT FATH |
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afes o oY geuw foar war §,
JE% wig &, & gwanm g f5 oo
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& T Siwm W gw qu Al #T
wET |
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qaTN M IE@ AL qg gAlweAdy
F are & fF g 2w #r wu @ S OF
Q9T Aar & ST ATAT S FT 99 ¥ a9v
R ¥, W it ot 1 a= & sarar
Y AAE ) R IWH v S
ag feafr <@ & FF oo =¥ <@, T
A @, FTemd agAr @ T
T & 33 AR A0wmd &8
T UF FOTGE WY @ g f5 oo
foedt & uwytwdmiz gew € @3
FT, WA & d5 FTamq @
e =@ fawlt w1 &1, N a2
FTIHPI I H T w3 § o
TICT ¥ QN9 T N g &
ae W qw E ol @ Al gl
qHT0 @ ) gf ) afer ag waEET
X ol g ww Wy g fow
WA 9Tyt qAt FTwEE Iy W &
SEAT FT T AS wAar § | 43
IFHTEHT  UF sEfen W g,
OFTE FT AT T T
gAIX WHA A FF SATH FOAT AT
ug falt v § | gw 9T €T -
HEw w1 A faur s oA Al
fear wr wwr &) zafa & wwwar
g fo ot gwier 3@ & fr 59w F
wfm & gw T 3w w1 [ a9, 9
T IEw g T g o § )

|wrafy wgrEaT, gAT< W #Y Q9T
! gwea wmy E fr gt 3w
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20-25 ATAFFE aT TEIgE e |
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% wizfar wmudi § fage wa @
gift wqw &) afea agi g9 wpfaw
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fawzr ag @1 &9 ¥ ¥ gEe T 9
ar foser & Tumamig? wir
g e F @@ A oy & | SRR
AR FTqaEAT AT | & FE R @
fr fagrr 1 70 F71 ©F aga aqr

O wE g
& &Y F07 wyar gre g # ae]
arer &y AT oo § AR fagowr
9 a%@ ¥ wAmwEdnd gar §
ity fagre & wror ag feafa &
afs ¥w %7 919 W SEET gy § A
F wrw fred gy wwit & ferg, gheawl
snfearfai & fag wfqem & mod
AT 2 @ ¢y g fadw
geaw wem fear smom 4% € s
aqm ¥ gurw ferdi & W9 W W@
IR & A1 wawT @ & fag @ &
favis  Sragw wEAT AT WX aE
Fgar o¥m fr o fgey few gu g,
q« 7w §, foew v faww
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a8 g & Sk fag dwe s
@ ywe @A § 51 foar mr g
afeT weaE £ ar § g A &
T WM ¥ ®1E GE €T 6 F g
oAl sraf g

szdw tframA g & a@dr
Far gfwme g wfuw S fear &)
HPpr aur gifgr @9 A g aw
FY AGAT gL ET AFAr § T Rw oA
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qITE UHKE OF WITAY T A T
% &9 & W37 -9 UFT qEAT § AF
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e o 5 2011 & qefr afrT gadt A
arE & g1 0¥ FqT R 99N
et agt geAr oy g€ ¥ ooy
Y ST qFAT & 4II7 FGT AT T I
T @1t 7Y 5T gwdT § A Iq¥ fag
3 I § F1E @ qEaE @ e
T &1 AN ad) Fay § fa e
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cheian  dfafafes ww sgmed
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FEG § g0 a7 25 wfawa o
R F Y & f97 & gy F@¥ aF &
faq gl 7Y §. ma §F wYIAE
fFra 9% oy 9897 9% ¥ Fag wre
E &) ag A Afw ot of g8 &
TaeT & ¥ ATAF FATAT ST

fgy. Sq T FY IINS AT
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R @l avh @it uF Sard vl
faar A 2w aF & fam 9 F 1w
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qA17 ¥ FAQ i X Fr 947 w8
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¥tz fzr woT wed wmw &
Fwre g fo & wfgwio Tidi & Fiwem
&1 afz qn oo T 99 B &9
ang gAT fear s & d@r e
F I g7 & awdr @ 0 oqfw &
FAT FTH W9 T WAMT T AE L
avy &1 Ta¥ faq w19 a8t T oA ®
sre %2 a1 & qwaat g fF adr
ot FErE g & awAT Hiv W1 AHT
gt g€ Wil § sewr o mare faar
st wda gy gart  dwAd &
7Y

gart agt faverar atem A w1
& | ag WY agq wfew wmiw ) @R
#i o WEE g g W F 1w
o gury ger wlaswiw W S wE
¥ gy § o9 Ted FeAT Wl A
wrar g s F frama g g Srawmt A
Ffag oty wd wy swg 1 &
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s 1 dFe fer W@ E siEt Wy
arzra ¥ SR WIT TH TN T 70T FHES
& T AT A AT Y FAT AT
7 & yfew &t gar oY soAT TEE &Y
T FT TAHT WY TT FA A A
&1 fomr avg & ovdy wofle FT Wi
Ty ¥ fo ofg &1 AT A sw
£ 36 a7 ¥ AW ¥ 19 O F4F T
faery & faq, fawawn 1 @ FO
¥ fag ww 4fw o Aol &7
frogrear oA AT wT R
vy R wTe § qw ¥ 4@ FwF §1 e
a1

g ¥ & sz owem § fwosw
Ik AT ET W1 AR GMIAT F 17
§3, 7 A3 qv &5 fefezae faRe-
e TR Farw W ut awi ¥ dar
wart g wifgy. wwt fro o A
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aEYT ¢, A7 AFS g g, @
T F AAFTY A L@ W@ ¥ W9
<HTA FATIT AN 3T 919 &7 FHAT IqT
F& 59V T 7 a15 qfqay Sr aday
A @w F NY 90§ 7@ g 5w
<aTA F at7 W ATIHT XX FY Fdnir )

FIM FE T F WIIHT W 0T
g3 FY geaarg 2av

it el (IWT): gl
w§aar, 8 A F1 wafver 5@ qaw
Haaw &1 @ 7 feewan w7 aag
wfia o9fts  wargT ™ Few. Wt
AR FA A R E, g wa &
qUEAT F 96 §1 a1 A% frwny
I A wg A wigfefern
X qwfAr IT §2 @ wA ¥
X 3I3FT aftar ag gwr fE
41 §Y g gew wreE gwt. afew
Wy 9 ¥l gA e A
AT X T TR W w97 g
HrAT I T ®T F F1 00 AT A6 Y
7z 95fF gt & F wrlr 1 wF
Faq 3791 47 Fr 95 qF wafEfaa
mWAgE A g an A S g
BAN A4 ¥ g7 &gt e
fooar f5 31t ot rdr Frdd ®
T ww g gy waw
AATF AT Y Q2 A & 9z 97
wars ®1 A3y yafy @t o1 @
& JE AT FAr 7 T W Sredfaa
W A wdT & wer w8 frear
w547 A wrf wagd & ar @z
ey wl A Fgyowrar 1 I ave
¥ warer wr &y

27 JT GRI AT & Frorar I9a
N wFTE FAY woT 4T Fras
qAE q AT FN AT 4, oY Fagra
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g T faar wat | 27 W ¥ A
W g W AdIT 9T gy € fr qw
& 51 Brafy et AqD K @ F
Ty gz AT & ? uw OF
w% % Afay 1 g7 & 74 wgar b5 30
wia § &€ awaey g gf  Afew
IEFT A AT TZT | 9EH FATE 4G
wF B T 4 age gy 4. Afwa
o gR 9 wifew ¥ % gare @gr
I ¥ FTF &= Y, W g1 Awar § I
g TEART WL gAY TE AT QN
&1 AT ATE gW MW W1k WY 99 a9
£ afea su gg 97 fed 5 s
qET % F wa 50 WrEd giEw
IE W T 67 Bl EEE F
& wT arar A #7133 wrad) famar
21 9 g7 50 wredt ¥ fq% 2,000
§ 2500 $90w  faer wol £
a8 & AfSr | 90 wadt woer
50 WY @4y mrady o a0Er F W F
T § zEimra vy § AT 10 Wradl
FIIT ATHr  FOT TEABTH T § |
wEMT F1 HfwT) 79 BT TR
AFMT ® 37 50 ®rwdr =i 7 §
1R 11 HraEY 37 TOAT FT g KT AT
¥ v ¥ Ay & gl wawarn
fewelY. mEwaraTe. AT, RET WENH
# ifgy S wrl & oaow fAd
F1d q i Y f wm ) g
N FN g £ ot wEF AR
amgi wix & faad ooar § w99
HT AEAT HT Aq7, F {ET TOAT TE
gUiT, gl gAl Ay avardy gRiY o
ag AT wur g7 - qrew o af|y ?
100 § syrar gfmafadny §, gl
ISt # EarEa, Ay Wi Gfeww
&, e advor w2 § 7 gl wiw
o3 faqd @ wt wtfee R § 100
o ¥ Alwdr & fal wiehy gafag
D & 5 et | el 0,
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ag WIX 3 X wow Y w1 Ay o
Fiqx g gAF frwraw wrg
Fgmaar ¥ & f5 AE oY s A
w0 famr 1 | W) w7 § AFE
FTW A §, AY 97 w9 ar w7 T @@
t fv =ft mifos arow & g ord
W& qErae ¥ U 14 ©F FqFET
oA 8 WY AW oW &
fawly 15 w9 Swr AgaT § AR
o F1E SR o a1 Wiy g, at BT
FIT A B F AGT AT § | T
AN A gadt Afas afsq dargraddn
fpr og-fa@ &m WO F fag
awm @ - ) & fr wgr 94,
TFAT T |

it gardr gfafafeat & o<
odt §?  wafag fr dvil § weww
AT AT §, Arenidy dar g €
aifa< 57 areftw &1 a7 Adrar e
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qTATE &, Al H1 e Wi F A
AAT ATEAT §~—9FF F 50 HHEY
STATEY & &1 F RS A B A
2 i fead geifroe Q@ § ST
w9y &< qT @¥ & wT AgAr fAsl
w e v § 7 A anifeww
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3 fafage wrafaa’ & gt w1 falr
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g §, WA E, G WS T
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¥ wr dqfeew § 7 amf w1 A,



291 Draft Five Year ..
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erer wiwka, Wfawg wfe § Qa1
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ArgAfer qramA Rl 1971 % dwE
% qatfa® gak W F 70. 5 AW TH
i §, fav ¥ oo oF REaT & v
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& S A #vE oY wE du
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€9 w17 w1 Y T @mr @ fe S
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fenT et & agrpyf T nd @
dar aff @ wige e @d w1 mn
W 6w ol 9® foreet we @
vaT 7 g gy e any wm g & 7
&7 g 8t srgr Wi frsst a gRi
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qEr |

oIS T SHIF FT AT § T8 mee-
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T JERT 9T 9E TE V@) A ®
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Aw & faww & wr onay & 5 a0
i & a1 aaeaig @ faq § s,
TGO AT ¥ g1 1 ®1s v &34 &
I I F waT g & zefEn
wt@s T %7 iR FIAT 9FW
9 ¥ gW AR FINATY T AEA |

@ ¥ §g @19 IO F9 WX TB
TFIqe W dar & q¥Ar ) Wy
Gfrgat § 77 & fefade, g7 & Samma
o1 Y @Y 0¥ | ¥ W graET aiE
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Fhaiz AT 9 | ¥ F ANT
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e SR oEEd & e s
forvia 998 T FO 987 1 gy
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1TH § I TEET 7 A O T AT
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& & & WET T | 0T A% I
T &1 wifaw @ i 9F 9 weEEl
& wqrEr ¥ SqraT T9AT AT W,
AT 9, X9 47 T e T
oWt foodr faqi faelY well wevewr &
FAWT 97 fF FTEFT A 23 FUT T
TE BN ot & faw F 12 wiEdr

fham @ &) a9 & R
FgrwEr &) QY goe) A fargEaTe

Rywrgw i &, wafoer gt awa § |
qE 9T T oAA KT AT @Al
9 {6 o7 FFIT AT § IF qregAe
far 1 sl gw wr A fome E,
TH H1 g & wiEEaT e |
ATTATH §7 SATAT & JIC FALFTH FT
fear it o€t 9dr el A FT T
i qgE, Wl N, a9T9 g ¥
wfor Faft g gard qew § ofr &Y
A ForATTT R G oY gwie
TTE B g ZW IN AT QI TEIAA
Lad:c g |

| & ary-arg dar {9 o e
A4t & SATET G Y a6 AT AT
TET E gdT ¥ aomw e A
ATH gH AT G

i Eea gem AT T A o
WY aEAw g | B 0E w7 I
fos foar ) g qgew A A os &
FE G LA AT &y wvfarer vy & v wara
§ Tq13T I 0% ¥, 99 WY g wuN
T TG Y g B qwRTH I |
IR TET 5 gn s wRw UT A
w1 @ & f ag gow wa st g
&1 ST, W oA AR G G AT
T HY FATT ¥ A AT WS i |
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Y qler dqw ¥ A ST fe )
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FramAy AEAreEm ) 13w
w0e 799 & fead  qifaenddme «1
A g § foed @w w1 W 4 gW%
#0e ¥ fady  afyarge &0 §

IAY OH AETE | S Ww &y
CARAC GO St Lviere of

9% &g mar, oafEfedt § Ew
®ewT, SNEA & YEE agAT —ag
gradi Ay ) sWiRC AT FT 9Ee
§ araar wifew f FdY A A= w5
gATY e # v 7 dar & 91 )

® soT  wfwr s v § i
19N HF AT F1 gwy faar

' SHRI D. D. DESAI (Kaira): Madam
Chairman, we have to take stock of
our total resources, our assets, our
llabilities before we launch on a new
programme of advances and we have
to consider whether we should not
play the game invented by the colo-
nists and those who are dominating
today the scene of the industrial
world. It is true that so far we have
pursued a course which has noil yield-
ed the expected result, but it is only
by experience that we can learn these
things and rectify them in the course
of our gevelopment process. Here, we
should avoid, in our Plan, such sort
of activities.

Somehow, or the other, going
through the Plan Document, I could
not escape the conclusion that we are
still pursuing de facto some of the
ideg which hag been pursued in the
earlier plans, though the emphasis has
been shifted to agriculture, I would
say that that i js not to such an
extent that it will make a real im-
pact. One of our most important
thingg has been that by merely pro-
viding resources and by drawing
plans, we do not get the expected
performance,

In the past we had seen that these
things had not been rewarding. In
fact, most of them have proved to be
illusions. I would suggest that from
now onwards, we may, as well, look
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to better system or better way of
evaluating or better way of under~
taking our Plan. Here, I would like
to say that a shift in emphasis or
evaluation sometimes may make a
difference. Today, somebody with big
mansions or big cars or some big
. units or power or position and that
sort of things has been considered to
be a big or rich one who has achieved
greatness in his life. Now if we give
some importance to small persons who
produce and save and less value to
power and assets or some prestige
to the underdeveloped areas, then I
think we have tried to solve some of
the problems. A beginning will have
to be made by the people who are at
the top.

Some time back, I was very happy
when our President made g statement
that he would move to a small house.
Mahatma Gandhi had mentioned that
our Raj Bhavans and other things
should be converted into hospitals.
All these things, I think, are not rele-
vant to the Plan, to a great extent;
but the point which I am trying to
make is that we have to consider the
shift in our outlock, the shift in our
evaluation system which may enable
us to achieve better performance.
This idea may take us to the villages,
because instead of visiting our cities
more, if we look towards villages it
will help us.

In fact, I recall one of the earlier
statements made by Mahatma Gandhi,
I think it was made in 1927. One
American gentleman had  asked
Mahatma Gandhi to come to America
on lecture tour instead of wasting his
time in dirt and dust of small viflages.
Mahatma Gandhi said: ‘My work here
will speak in America and in the
‘World better than my lecture speecheg
in USA.’ Now, this is something
which may have some significance
in our approach. When we are tak-
ing into consideration all our resources,
we can base these things on them.
We have got nearly 329 million hec-
tares of land, out of which 165 million
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hectares are arable land. We have
63p to 640 million people. We have
105 centimetres of annual rainfall
We have intense sunlight—tropical
and sub-tropical sunlight—which, in
turn, generates renewable resources.
We have limited non-renewable re-
sources. We have a population which
is contented. They are, not looking for
something very big. This sort of in-
frastructure is a God-sent for chalk-
ing out an entirely new course of
civilization for ourselves, so that we do
not fall into the traps which the world
has been showing; the civilization of
the recent past had failed, and the
present civilization ig not ultimately
going to succeed.

16.52 hrs.
[MMm, DepuTy SPEAKER in the Chair]

Take the 105 cms, of rainfall wome
people might ask, ‘What has that. to
do? How does that help us?’ That
is cquivalent to nearly 48 inches of
rainfall. That is enough to provide
water for our requirements, for all
kinds of agricultural produce and
renewable resources. I would say
that we must have some sort of an
arrangement because the excess growth
or production results ultimately in
debacle or distress to the growers.
Instances are available: see the fate
of sugarcane growers, see the fate of
tobacco growers, see the fate of short-
staple cotton growers, see the fate of
potato growers, see the fate of onion
growers. If they produce more, the
consequence is distress for them.
There should be some system under
which we may provide some support
like Agricultural Produce Price Stabi-
lisation Board, <Commodity Credit
Corporation, Disaster Fund etc. These
are some of the things which we will
have to undertake if we are to solve
these problems. The renewable re-
sources can bring us prosperity: the
intense gunlight, the carbon-di-oxide
in the atmosphere and- a little water
produce all the products and these
between themselves constitute an area
of production which might give us
real prosperity which the activities
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_based on the existing non-renewable
resources will not be able to give.

As I had mentjoned, we had recently
some cases of low prices of short staple
cotton where there was distress to the
growers. Here the distress was fur-
ther aggravated by import of viscose
fibres. What was the necessity to
import a huge quantity of viscose fibre
which is really a substitute for short-
staple cotton? Similarly there has
been import of edible vegetable oil,
cotton and such other things, True,
some sort of oil shortage was there.
But you have to look into it and find
out whether this oil shortage could he
eliminated next year.

Today we are in the month of May.
" There has been no support price dec-
laration. I would strongly urge on the
Government that the support prices
for the ensuing kharif season should
be announced early and they should
provide a package for the new crop,
particularly proved high-yielding vari-
eties of seed. Last year, the impres-
sion wag that short rainfall or failure
of last railfall had inhibited the growth
of pods of groundnuts and, therefore,
ihe yield was not to the expectation.
The fact was that the seeds gave
huxurious foliage but less pods. These
are some of the things which we may
have to take care of now itself.

For example, we have the distress
of rice growers in Andhra Pradesh. In
Andhra Pradesh it is said that rice is
being sold for below the support
price, at Rs. 50. The support price is
Rs. 77. The machinery we have, that
is the Food Corporation of India, is
not able to undertake the p\frchnses
which we had expected them to do.
This occurs in different areas, at diff-
erent times. That is why our operating
system will have to be rectified.

Then besides fertilizers, pesticides
and high-yielding varieties of seeds,
credit is an important factor. Finance
is the principle bottle-neck we have
found. While the Industry, which
confributes something Iike 18 per cent

or 80 gets a credit of something like
Rs. 14,000 crores the total credit to the
agricultural sector does not exceed Rs.
1700 crores. This sector provides
about 45 per cent of our national
wealth. It is well known that these
people do not have the wherewithal
even for agricultural operations and
to expect them to undertake this
function with the limited resources
means inviting for ourselves short-
ages,

We have one very important prob-
lem, and that is about rainfall. It was
just mentioned that it is about 105
centimetres. Recently I read the speech
of the Israeli Agriculture Minister.
He said ‘we have got every drop of
rajnfall that comes to this country. We
have conserved it and used it; now we
have to look to alternatives’ But in
our country we have been planning
for drainwoff. This is very unusual.
For example in regarq to the Mahi-
river in my constituency the plan is
that 40 per cent of its water will be
allowed to flow into the sea. That is
the provision because they say the
submergence of some constructions
would make it compulsory that the
dam height should be low and conser-
vation of water cannot be done. Still,
if we make some minor dams, conser-
vation of water can be made. Even it
can take place where the water falls—
it can be done in farms and so on. But
there is no provision today for doing
so. Similarly, almost 100 per cent of
the Narmada river is flowing into the
sea. This is something which, we
must understand, a poor country like
ourg cannot afford. We have got in-
tense sunlight which enables us to
produce almost treble of the scandina-
vian countries. In fact so far as fores-
try is concerned, in India tree girth
size of 12 inch can take place in 15
years whereas there it requires 60
years. Therefore, the ratio is 1:4. If
that is the advantage we are having,
why should we not make the best use
of water? Because, sunlight is free
and carban-dioxide is free and all that
we have fo put in is water, Soil is
not, of course, that much consequen-
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tial and fertilizers and other things are
only additives: they are not structu-
ral blocks of the ultimate produce.

We have increased grain production
1o 120 million tons but we may re~
cognise that production of about 80
million tons sector has remained stag-
nant—e.g. coarse grains and rice. There
we do not have the impact of develop-
ment yet except in irrigated areas
where we have been somewhat success-
ful. That is why I would suggest that
we do need additional research. In fact,
the research provision which we have
made is hardly about Rs. 100 crores
a year. Now, we know that for a
production of about 40,000 crores, if
at least 1 per cent, that is Rs. 400
crores is provided, it may have some
impact—because we have just started.
We do not have an already established
system: we are at the bottom in the
production of agricultural output per
hectare. If this is so, a certain invest-
ment at the developmental stage be-
comes obligatory on our part. Besides,
we have talent in the country and that
talent, I would suggest should be used
at the University level. It is unfortu-
nate that our Universities have a bad
reputation for some reason. But the
fact is that it is a new generation and
we cannot desert them altogether.

Whatever the faults and whatever the.

failures of those people we still have to
see that Universities do nol have dis-
turbed campuses as we are having to-
day and the reasons for that will have
to be rectified because this is also, I
would say, one of our Plan problems
which we have to solve.

I will now only sum up all the

points.
17 hrs.

One of the great advantages is that
in this document, a great emphasis
has been laid on-the small scale and
cottage Industries and agriculture.
This ig the brightest spot that I can see
in this document. There hag ~been
some criticism of over-emphasis on
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small scale industries but we must see
that they are responsible for produc-

_ing a major portion of our products.

Take for example soap; over fifty per
cent of it is produced in the smalt
scale sector; match boxes, over sgixty
per cent is produceq in the small scale
sector; radios more than 70 per cent is
produced in fthe small scale sector.
There are only a few products
which cannot be manufactured in the
small scale industries. It is not only
the Khadi cloth alone which comes in
the small scale sector; there are large
number of industrial products which
can be produced at village level and
those industries will ultimately Iibe-
rate us from our big problem of
unemployment. I would therefore,
like to congratulate the Government
for having given proper emphasis on
small scale industries and taken a bold
step in providing maximum amount
of money for agriculture and small
scale industries.

There nas been some difference in
approach in the matter of exports. 1
believe, God has placed us in a situa-
tion where we will have abundant
agricultural produce. There are coun-
tries surrounding us particularly in
the North and arid West which are
ghort of agricultural produce in a large
number of items. The _countries In
the arid zone, the countries; in the
temperate and arctic zone do not have,
such  possibilities. = Therefore, we
should think of export of large quan-
tities of agricultural produce, worth
say Rs. 3,000 crores, or Rs. 5,000 croreg
or Rs. 10,000 crores. This is because it
is not going to impoverish us of our
non-renewable resources. It is some-
thing which comes by every rainfall
and which we can have over gng over
again.

SHRI P. K. DEO: Only after we get
a two-square mealg a day for every-
body.

MR. DEPUTY-SPEAKER:
conclude now.

Please

SHRI D, D. DESAI: There has beén
some talk about the farmers becoming
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rich and some abuses have been hurl-
ed on successful farmers. We must,
on the other hand, give credit to these
people. If a poor farmer through his
hard work produceg more gn a small
farm and enriches himself and thereby
the country, it should not be consider-
ed as something anti-social and cont-
rary to the Interest of the country.

MR. DEPUTY-SPEAKER: Please
wind up now; I am going to call the
next speaker.

SHRI D. D. DESAI: In the end, I
would say that we should move to
wheat, rice and other cereals for hu-
man consumption and we may use
the coarse grains as fodder.

@t w fema (MTER)

ITreaer  wgray, fm geAr 9T gW

faw< 7% WY, W Aol +F QG
Sret @ framr warrra foar strar Jrfge )
fagd 27 @re & wQAT F a7 @A
=/ NFar § §o & famd wgw £ § )
adr " g fawra & gea € giee
¥ gw dwaT & uF T% fremr wger
¥ &1 zufr wevg  gafac W
saa gf & v owar gurd wifaw
apreqr  fxg gerT F fydervre F
HAT &, 98 99X AT A oF qNT 9
g1 umave A AN K AR ¥ arz
A -G F Y WA AW Frararg
faveae agdft w1 WY & A1 gEd ave
AR A & AT WY WA T g
e ¥ fay F1f Fded 7 dare Ay
g1 AT WAET FT AT ¥ A W
78 <@ & gk 3w § o agdew
AT 91, 75 FOIA T arvT TE [
qrf &1 wEeE ¥ SEar o uha
# e gfe aff & o @
dw & faerw gwr &% SOw w7 W
gl wT | A FgW OF TR &
gwz Fog 0 § | 7€ 9O AW
gz o feafr &Y wmwr ok o g

¥ W& g o1 Iuwt W% arr fawr
Fraa e} §aw v @@ IO & fawre
#rf ara & 7 vy & fams w1 arw
& e wEw o @ A fw qw &
aga a&t arr § Y ART E Tawt
afie Y agmT S wfy w9 SO
oY, wifaw  feafir 3w & o qu3 )
AR A T7 T 97 fanT o Ay
T gt

T w1 5 QT @ § 3w
g fear gawr A ¥ frg mae
wamT & gt g awwT A
qafrare garer fmfor & forg g aer
fear ar 1 g Fr A g e
frmraer qgwr atx qoAY famrw &
ot Aifer oY forgdy nF ave WA FO-
ardi & arae S @ 6 gEd g
qavars & fawhr gur s w1 gy w
TLFIT UEAT | AW H aA<rqwmy &
Arare fperdt & 3w ot W W
T &1 afwT wgET g2 AT o
g frzm arg #0T & o1 dEra @
wg TR Fr o faar R ¥ o
THTT ¥ WA 36 T3 AT GF & o
T T T R A E L T g
78 g1 Wifgn 5 37 46 w7 @wi
¥ Feqrr & fam gw ww 55 | sy
78 AYAAT TA ALY BN IO F7 AT B
a7 &t 3w &1 gw 7f foor & amit g7
e A FY orr § A g geTdy
fewear & ®AT STOAT 1 o3E 9T
aurare fama vd  1Ed & fo oy
T gET T § 9 & @y fawiv
o w1 A JYa faar v & & wwear
g f g whear st 57 989 #1 1o
FTY ¥ Heraw Arfad g oy

wF g FrE fawra & wt e
& &Y ox 1T TN WA TEAT g
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nidl F g & oy wy oo
FEMT H o g Wl w3
wamEr galt geafaat ff § Wk @y
FEfpa Faw wftm v o
© S &% S fawre gur § s Y€ ag
AR FT AATT ¢ f§ adnry wLHIC AT
ainm  dwr & § g fawre 9@
sar faar wuy § @Y ag g g N
qud Twy F Y @) ¥ fawrg 0x A
feataarar eft drwmr v @
¥ TR AT 9EE TAR FQT w1 T4
AR &, Y sqgeqt ¥ g s
9T a¥ fear @1, gy o @ fear
a1 IqF A qT g:rr?
s s ww ow aw &
garafas amdi a3 g9 @ 7€ AR AW
afy@s ¥ wfas aft ¥—rfawrg o7
Nadafifarad | ag fravhom
& gf T ot wfirwere aTw g
& oY qzg sfvo afeare § Frr & o
66 e weftw , v gt frerr &
WIS AT gH I g9 arw AR
F ATdR, A AT ATk AT B ) W
T fawra #t ary 5% 4 99 faera
o farg g, wfiedw fram WY
[ FAZT AT R gt g 0,
&% e ame v A o #
¥ AT s ot adar e
¥ g0 frw gae & e A% @ a2
uE wae § faw o g g v 4
w7 ar ftm WW w3 afw
B Wit o wwx Y wd, g gwwn
B A W g A wrow g
AT T )

WT9H AT ® wTER agr fea
B 1 agerof apm wfgm @
afET gl w1 werew o ATy A
IR AT ¥ ww o g
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tr wfamrowar wifgy L ww et
1 feafa 7z & fir @ ¥ mde wix
@ A ufw g A Faa
N e & fomar gm &Y
¥ far 7@ § SO & G & wenen
t o & vy v &, o e
mar g og 9% et ¥ evm W
g § &Y F o weew ot qv fafesa
A I R T G Y | W GreEy B
AT &Y q9FT § Y |qreAl 57 s
? fAw 3§ @& qx, a1 |1 mae
i ¥IW 9T w9d AT T——gd
aRE gL gEr Tfgw | At e Ae
TR GHAG & T & §7 B
@t Wl T 0% qga a1 q%e
TATX QIR @ITET QAT |

ok feww qrgw ¥ v § fr W
Tn fauh wgraar a3 fik @ @Y g
™ @ oSO 0 ageT,  qEd,
e AT Y e & 28 stawm
g% guw  fadwiy agrar st W off )
22 wiawa fadelt agrgar W gw ¥ Y )
W DT § faei agrer &1 A
e AT wiawma & 9w wfus 78 )
R fRl SR ¥ 3w faRit e
] o g FT TR @ ¥ afyar aa
0 Al andt § ) e fog g 7
waT & Y §  ofedw w7 gn ady
BN WM &% e )

sy adt st & agw & wor A
EFa § fg o faeewr 9= gOET
qETT & qEeer § gard ae A
&8 O Ao § vy wivw o frar &
WX g §HT 9T ¥ X F oY 7y
qF TN e goi < g e fewr
¥ oa¥ @i | g woee @
TR faert Y ara fear s o,
a1 WY weTIATe F e ey o i
gt qwrw w7 fafor w7 ot o
gt FORT & W19 WA wTH 6T
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e A w1 o frard qoeR
wiiE aee ¥ qETed ¥ A, afew

TR

gy | Ry wrew § qwa o o

%ﬁﬁma‘tgmﬁﬁmam%

faear ar, gad W e Qe

ot SHTT ¥ qwgAg FAA A

ey &7 oY, JfE Sak A AR
!

aff Wy

AT ARG, UF N "W
ARy et aifeg v 7 veri
& g ¥ o wufa dar gf & waw
aw oA ? gl o

ST ¥ W T Y AT g A
uﬁ ¥ gww gwr T A, wel &
aft fearr X qw & qafy z"rar

21 gEk iw & WAl § 5 whw ®
wlve wrardl 3 & 9 5 T AEEIT
¥ e wrdt § R Ty #Y
et wgdt § WY § o dear §9
wrer & 1 AP wwowrerdt ¥ & gw
Eww. Y wrur #T wwd &, T A7 wrwr
e, W w Y

aw & fafor ) ooy < o &
9 A9 § gH T ¥ qeemeT §,
faorelt Y dvorarsii & @l 1 OgX
T 89T 7 9T ¥ 39 a1 wrglew
ITF & g1 F F WK aw &
T #Y srgfs S qar w3 F 9w
ardt awa Wy gaw e 57 oy @,
W qf 77 areT § et wd R
e fiF 2@ &1 #1 g g I alf
a9 FO W T Exy qT 7 Fawrw
#t afy F1 A TgEr 9T g g
faarat 7 e foer At &Y ey & oY
#  gamAr 93, A1 gL A qav
FA# A fgaw ) & wnfgg

wgi aw wfasar a@ wr a0
& ¥ fog, ot & forg sraferar qor
FT7E g 3@ H g9 FAW 600 FOT
1 wraww femr ) ag e fr o
Tw FamEt § sw o g7 o ad g
et aEl O T O i g 1 ag
e uE fguw & agE 9
e & fom gomd ¥ K wmar E
o0 Y FroET A FAY, T TN
& AT & ¥9 § 59 600 FUT To
aifgr 1 & ug Ff wEgar 5 A=
@R 99 F9A &1 wan P ¥fEd
ZW £ A1 Qe & a7 W 1 qwr
T F7 &% a1 7Y, W § o 9 T
% o 3w 7 F1§ o T A O F
7 1, TOWT AW A FAT E 91iEy |
Y, FOET WX AFE AT @ gE
TEAT qT T § | GE A% T A
T qoTA § OIS g TG FreWT 9T @
fa=r FT TET )

TH THTT IJTEAET AFIEH, WA
aear ¥ fa ot @ ¥ 36 sEw
frrr ¥ agaff awdfe fred
AT & YA T AL AT STAEH
¥ e wmear o o feir 4 7



307 Drajt Five Year. .

[sh o= fyrm)

W WY AW F w1 FUT 70 AW
afefw  afere g% ¥ fomd we
A & faq wrare &t sqEedr agi &
99 IF TN AT AE FT a9,
QY FT AT T F aHq a1 #
amwar g fe famra &7 ot e afaai
§ T oy we fredw g o

WE A gH 0T g ad A
WY e # v e gwr WY
I €7 ag & &, AR o gy @
T & W & o vy fv o9 @@
oW &7 falw A & ) ww @7
@ 7 IYTT § IAA o s ¥ g
it gt § IEF 9% W T AT 55
are @n s T O §y afe
B gEw § foaH gy 9 et 2
I 1 FOT 14 ATG AT BT THWL
fyer 8 1 AfEw g W W il
# 3G @ aFt fr dx0 A, 9 @
sprarfes F1 ¥ @F Suwi & g
55 W To &7 wai feuyr & foa¥
¥aw 55 W@ Wwii &1 e far
g &1 e O wum, O Al
W1 1 FUT 14 Av@ A g JET
& & e% fag o 27 saEEdr so
FoT % oraarE oft A &1 wmoaw
o ¥ O emawgqr w f5osomar
RATTT &4 a1l JENT 37 H100gT &9 &
fau stz sfurgfaad & 7 ! AT
wa¥ fog g9 PRt SETT A Sl
T agAY | FEY AW H AW
FT qATA TG TG W INTH I JH
£ war e ¥ @ @1 # Sard
Y faery &1 arer fear & 0 Afaw
ey et X oY a8 qrar R &, O oy
off T § 1 3 qwadir
Ayear ¥ ot ol avar fear wr ar fr
o fawra-aT A 5 acie gioad aqr
& ot 7@ e # IO W g AW
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& AW dwnd g @ W,
afer 7 g7 5 Al oY frFTaRT 8T
g M HX 7 2@ ww) § SR
T FFTNN

o gw & wofiw fawrw gk
gl B ST O A & @1 ¥ Wy
Saur f5r § SA §  wag mAy
SrraT & SATRT N A faw wnd, A
g #) anpl SO W e &
fag &y oW, T SEAEi WY
7 JERTT 7T ST JICEAT 92

7o far wgy wwar wiEf 7 s
St mfaF Fawa O g frar 2, sod
7 st gfq-ad &t fagig et
T 77 T1F Ty E ) AfeT vy
Tqe (1A A g X daw 4. 7 wlamw
frrg Tx T @TE L AR F
Tzr oy & fr 9gs W g% X s MiiT
7 afqua & O § fama-aT &7 Iy
< gy, StE g IAA 3. 2 51T 3.8
gfqma gfe-ad ® fawrg-zv wia
FTAR g

WWNgf‘FWTT‘HWE\W
qr | IF 1 0 32 97 - few
FroAmsil § G o sqTeT Fie A fear
wrrar 1 3w fav 27 MW & qiww-
19 F @y a7 fare-gT 2.5 W@
wic 2. 75 gfawe sfread & sawee
g ad | g o § A T
guw avafur wrwat wr fame-as
3. 08 sfama wfa-ed w15 ) W=
St a7 farg 77 4 wfowa & 0% €
7€ &, &t ;o gad Wi w fawa-
zx ye a7 avvraar &, fow WY 7
wfrma & aony 4, 7 gfaww &< fear
T g ? s e weh off AR
e &%, @ 2w & war g,
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WFRT F9E F AW BT TN T
&1 e fad f g @t & 7 wfawes
fawraax & gaf fody a7 &, Sfew
3, 4 SfamaareF ATE)

garr for Aremr & weq QX A
g, TAE FIRO A IR @
AF-HEFIT W WWTT AG] 41, «few
gardr faar waq &t 1 93w
feqr wEr g v & W Ew ARr Ay
FIT. ArR Pagea, w1 §1 Sg1aT 9
3T % BT qat & wearo Y W ST
w 1 zafqe fawrgavy  faft=as
®T F FAT T AT FHATE

30 TF AYT KA KT gA0H
fergers & ot FTAT 49 & 9w WY
frarsar =ifgy ot ol & qoow a4
9T 7T TAAT AMFT | GF GHICH
EH WITLTF ATGF T FLAFY ¢ | 59
o A faararar o agd g dqard
Tt xfew ¥ ozt ax w1t Asar saeAT
az7 sl g !

& srgm fr 39 goe w1 faw &
qm wfagt &1 A% fas fear &
TEIT IT 9T a1y T 4%, 98 q9

- faega g & fr 9 9% 3@ F OFOUF
Fe&T 9T AT IET A KV AH, A9 AT
1% fage adror wg faewr o
AT &) TR @ wew W@ T
§: vafr fretar, SO g
FAT WYX GATAAT ATAT | TEN &
wea WA EAATT FCgHy &, A
qF 38 Froe & G FE g 7 Fororet
& foo & FUT 9% W qEET & T
qw IFT T )

SHRI CHITTA BASU (Barasat):
Mr. Deputy-Speaker, Sir, I think you
would agree with me that if we are

to make the Plan an effective instru-
ment for bringing about socio-econo-

mic changes, the very first thing that
the Planners should take into account
is the economic reality of the land.

On the basis of that economic rea-
lity, the ‘Plan Frame' should be built
up, so that the necessary socio-econo-
mic changes are brought about, as de-
gsired by the people and also the
Planning Commission. My first attempt
would be really to paint the profile of
our economic life in this country. I
quote and I paint that profile on the
basis of the available figures which
have been mentioned by this docu-
ment itself.

On the basis of this document I say
that 29 crores of our people are below
poverty line; over 20 crores adults are
still  unlettered; over 2 crores and
sixty lakhs young men and women
are either chronically or partially
unemployed. Malnutrition is rampant
very high in our country. The lowest
twenty per cent accounts for 9.5 per
cent of total consumption in the rural
areas. The document further states
that much of the benefits from the
development had accrued largely to
the relatively affluent. The assets of
the top twenty business houses in-
creased from about Rs. 2,500 crores
to Rs. 4,500 crores between 1969 and
1975. 1 wish Mr. Stephen was here.
It was during the regime of Mrs.
Indira Gandhi. Four private flrms
control more than half of the total
sales in seven industiries and the para-
el picture is that 82 per cent of the
assets in the rural areas is controlled
by only thirty per cent of the people
who are affluent. On the other hand,
thirty per cent of the population at
the lowest strata own only two per
cent of the rural assets.

This is the analysis; this is the pro-
file. Then what does this analysis
reveals? Putting it short, it reveals
that the main causes of the revulsive
facet of India are two:

(1) unequal distribution of wealth
and means of production or
productive assets;
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(2) exploitative nature of the
soclal and economic iwstitu-
tions,

This is the main drawback for the
further progress of the society. The
real touchstone of the Planned Econo-
my should be determined on the basis
of the action, upto what extent, these
two fundamental obstacles are sought
to be removed during the course of
the planned development. That and
that alone should be the touchstone
according to me, of course. This is my
approach to the plan frame. I think
neither the Governor nor the Plann-
ing Commission has this approach.
They have got a different approach
with which I entirely disagree. Tested

on the basis of this touchstone, if I .

am permitted to say, the draft plan is
nothing but a disappointing one. 1t is
nothing but frustrating. This docu-
ment is nothing but it merely repeats
the earlier one and nothing new has
been introduced not to speak of any
fundamental departure from the past
planning document.

Why should I say so? 1 think you
would also agree with me that there
has been a phenomenal concentration
of assets in the hands of the twenty
business houses, Did this not suggest
sny radical measure to remove this
concentration of economic power in
the hands of these twenty business
houses?

Nationalisation is the only way-out.
No mention has even been made about
the Government's policy regarding the
nationalisation of the industries. Not
to speak even of social control. This
-cannot remove the concentration of
economic power in the hands of a few.

The public sector today has proved
its mettle. It is as efficient as—if not
more efficient than—the private sec-
tor, But I am sorry to say that al-
though the public sector is a feasible

proposition today, yet there has been.

not much attempt to further expand
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it. I think it is because of the ideolo-
gical phobia of the Janata Party
which is opposed to nationalisation
itself.

Secondly, the planners have consi-
dered that there has been disparity in
the holdings of agricultural land but
there hag been no programme for
aggressive land reforms. I am told in
the original document which was
placed before the Cabinet for consi-
deration there was no mention about
land reforms itself. On second thoughts
the planners might have thought some-
thing should be said with regard to
land reformg and some lip-service has
been paid to the land reforms question
in a separate chapter called ‘Distri-
butive Justice’. The approach is very
meek. It is not at all aggressive. Only
aggressive land reforms can really re-
move the disparity in the villages.

Thirdly, there hag been much talk
about the minimum needs programme,
I am afraid it is nothing but a popu-
list and a hyprocritical slogan mon-
gering like that of the previous Gov-
ernment. It is a design if I may say
so, to relegate into the background the
fundamental question of property rela-
tionship, the fundamental question of
institutional changes.

Fourthly, there has been much talk
about shift towards agriculture. - Agri-
culture has not been neglected. We
cannot say So as we are today in 1978
when our granaries are over-flowing
and when we have got ithe problem
of storage. Therefore it is not correct
to say that agriculture has been neg-
lected. Larger allotment for agricul-
ture 'would ultimately enable the
richer section of the rural community
to gird up more and more and build
up a capitalist economy in the rural
side.

Mr. Depuly Speaker, Sir, this has
been the approach of the World Bank
that there should be a reversal from
industrialisation and we should build
up an agrarian economy Which will
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ever remain sub-servient to 5 neo-
colonialist economy, I only take the
opportunity to quote Dr. William
David Hopper:

“The World Bank has hailed the
exciting departures in India’s plann-
ing concepts and the change in
priorities....”

The World Bank authorities have hail-
ed the shift towards agriculture and
neglect of large-scale industrialisation.
I think that will reverse the process
towards modernisation. That will de-
industrialise our country and ulti-
mately our economy ghall ever remain
a colonial adjunct. Even if we imple
Jaent the Sixth Five Year Plan the
poveriy line will ever remain undelible.
Even after the successful implementa-
tion of the Sixth Five Year Plan 38
per cent of the people will remain
below poverty * line in 1982-83. In
1987-88 there will still be 277 of our
population who will be below the po-
verly line. Sir, the hon. Minister of
Agriculture and Irrigation, in his in-
tervention, was saying that they want
to stabilise the production. But I
would say that the Sixth Plan wants
to stabilise poverty while the Janata
Government isg to break poverty. Now
the whols concept of the Plan is to
stabilise poverty, to de-industrialise
“our country, to reverse the process of
modernisation and I would only like
to quote Mr. Brian Davey regarding
unemployment in India:

“The LLP.P. estimates an addi-
tion to labour force of 48 millions
in the 1970s. Adding the presently
unemployed 15 millions and sub-
tracting 3 million people for death
and refirement there would be 60
million people for whom jobs would
have to be fouhd. If the manufac-
turing sector were to grow at the
‘same rate as in the 19508 and. 60s--
ie, at 8 percent p.a, with a 3.9 per
cent p.a.  growth in productivity—
then it would provide a mere § mil-~
lion more jobs between 1872 and
1982.”
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The objective of the plan. document
is to provide employment to 4.9 mil-
lions. Sir, before concluding my
speech I would like {0 say that I am
am in comnplete disagreement with the
policy approach of the plan. I would
request the Planning Minister to re-
draft the plan and place it before the
House so that the House and the coun-
try can have a meaningful debate
over it. Otherwise, it will ever remain
a paper plan divorced from the rea-
lities of the life and it will not lead
us to any progress but it will reverse
the process of modernisation.

ot TW dwe gwt (<)
MR AERT, 99 Ay FiwAr £
ST qTEY TATL AT &, ¥ T AT wt
aifir #7m & fega & of fomr
AWM F g7 W 79T W &, SAFT Ay
gftewor @1 g8 qw A wwensi &
TR A gw WY ¥ e %
30 a§f & 1T & gur 7 wleda
T & a1 wefuar mgnwt midy &
o g F, WY 99 ¥ faww 4, 39
1€ =1 9, IT F q6 97 qwmy
AT L WIEHY, TH omRA A omra g
IaF gy qAT ML

IUTETA  WERA, AL AW Fhy qyw
W R AT WA T w g
wF 19748 1979 F & Y oft Frowm
Y off, W aTeT ™ M 4, gA K
w1 saed faur war av 5T wy A
T F WY F 18 A1 99 mn #,
g7 § Wy wdew fEy W f—-dr
gaFr s faegm ='e g waa
i & wrafua st ¥ fav 1974
¥ 19790 F drem F 3109 wAT
T T STHTT 91, 97 fy zw ey &
1978 ¥ 1983 % fT 5800 wrE
TAAHT AT fewr o & 0 gy
a ¥ aritor faere & forg 39 dvamy
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F 1193 FO¢ &4 Fr WrAGT 9T,
T T AIET A 2800 FAL TIX 7
g4 foar war & 1 faard W)
Trae fagrger ¥ faq e Agar &
4926 FOF TGT Ff AAAE 9T,
ey £% QYATT R 9650 FAOE TIF *f
TN AAAXE T qT HATT & GHa
Ty & & gwrdt weend §,
A &x ¥ frardl W) addt Y awend
¥ 37 I FATY GIHIT 6 1A
Tar g

afer ¥ ©F 99 FIW AT
Fig7r  —-3aegdft www ¥ fag
Fags ¥ ot sTaeqr A 7§, ag At
aff ¥ qget NI F Faw 79
qATIE ®Y  SALqT oY, TH MAAT A
200 HaTATE AV sqFeqr I AE &,
AfFR ot A @gr 500 Fwmare
Fr w4t 1 g fag & warv H4Y o
Tl ETF I8 TIH WAYTAT ATgAT g
719 5 {7 %Y frga a grear A wE
fars =1 ¥ emy dfag | gfe
a1y 3a7-76F Yo &Y faga Y "y
T 7LH 5707 30, oY 39 fa & wqfa
TERIA BN ATFETFAT B QW FT G |

Imens Ay, fomr § o 9§
Y 1 Y 7y o X ¥ awar
% e wuaTe T § w0 & aqfaw
fasre & ez arr W &+ W=
77 wE%T AR AN e F A %
AIAT FY YT W AT 1 EWT IA X
gfx w1 § FPe7 gearé W 2 iy
¥ T wearg ¥ Prdy aY qFoa i
arfgr 1 i gfA o ¥ w@
¥ wa fY 357 9T w7 €Y pT ¥ dar
anaar g i wod) grom ¥ & W gt
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a8 I WG o iy A ored
# 4f 7\ ag *gr war 91 fr i
aiet wré g T 7 Qe W E W
gag ) Af@T | 9T FAT 1969 A
1975 ¥ &= 20 T ATHI @
grafa 2500 FOT w97 4F wiv fo6e
9% T FL 4,500 FOT wWH P
w$1ga & wifag grav § fn § qun
Aot 1§ o, a8 Sq F1 T
IFTET Y 4

AT g Ad, § sl wuw
HaY o 1 T 7@ H1 AT _0EH"
e oo ¥ qg ITE &R FER AW
F¥ arx w@r § wfea ¥ 9 7F TEw
qgq aFdmAqrw RE, AT A F
w2 ¥ WY 9 AreEeT 99 wr §
fie rorgdl w1 9w F wufae femn fad,
3a F @ #r o gfafafues frd
FY g T QD
qT Y wEge w97 aF @y foei ¥
sarg ¥ fagear fewr wg 1w fadw
Hig #X wH4Y 7 o gy AW F
ag AT W 7@T & 05 ot SO
§ 74 gu A9gR §, 9 ¥ gaw | gey
wifee  fagar fad 1 gafag gw-
SgrT g4 ot ¥ ag @k f § ofr 7w
aeE oA & I ST AAEE FIT@E
& aft gg & I F IF w@E ¥
wnfaq sfafafaer fad

WA ae ¥ 97 Fag Y
wad FTA s fw gk ag Doy
at o ardr § o frael s A ot
g warE o, §few T et
g W ATy EAT 1 e
grftHeHA W@ 3 ¥ ), T ¥ O
T WY s [ WY | g9 9g
Y wrg w3 fr qF Sy wriwey
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WY XA 1 W9 g e ag e A
T GTHTE WY w37 § Afeew By wgAr
7% & e fady ofcfeafa & w0 gq w1
UF §45a3 FEFA 9AC 9RO
FFIY ®1 5§ s 38 & Wi 9g o
FE1 HYANIATE qAAT E, I qverAEi
F  watAgT g WK Wl v &
fraral o Aagdd & amy ag W)
I 9T § Ao Sark | g9 &
frg w @, I 9F w  EwARE
TR 91T $I Iq BT G R, Tl
A FAT T FAAG a7 A § A
3T WAt w1 owf oew Al
qar &1

frere %t wgi aF aa g, fagw
¥ geg A qg o yuT AT Sy
Fwng fearar fie fagre wr@ &
ax¥ fger gour Usq § 1 SER wI
qr fix fagreatas & sargr  ggraan
fraf) gmMmATgn A & f
zw e i foerr afi o @, gw W
7ff win R afew g ag FgT TR
¥ fr fagre o1 Iqra WX fagre =
syafa awt weoa §Y wwdY § 9 fagre
F faay sa-vreary g ot ama
&, faadf qad § 37 ¥ qur= wrtaw
o ff v W I ; aER Sw
Fratent & N F fagr ¥ agy qgw
qrar g 1T &, 2 8 QR F(T Ty T
afy af fage M marr ey 1 afz
37 sraiaai # wre fagre F enfum
T & o wgi # weral ¥ W A
arx fawadr § W IET 9w § g
FATqT ATAT §, WA A ATAT oy
T wregrat § cwwd ww, @ R
wo qafr w0 ogW oWIT ¥
famr i st ar @ &) W o
ik e agi ¥ 450 T wrwiow §,
o fie freh, vk ot wewar F
e § o fagre & starr b

7 g & agf 9T FOET T9Ei &7 w1
D@y gafeg 37 & qui wiatant
a7 fagre & waifm &% aggm S &
HUZ 7T TET

@0 arT ag & fF gfe w1 v
T gATH §, WY FY Ag AT WSV
FroraT & i wrg B faart w1, waget
FT AR EA AT RE ! TEg WY AT
aga wweT Friww Lol e -
™ &9 & Tawrd § a8 age and
T € 1 afy z@ FieET §1 MW
T AR I A A 7, ATIE A
e faami o 79gli Bt aga WA
A1 X TEIH gma g} e
formr ot #7 wqeh fa oy §, foaey
e ey ar &, § zwarAT 8 wga
quw 81 zafeg & =gm f& oww
Uaare &1 Avw famg emA

At § TEA QA w1 v
N e ¥ wew, fawgieor w1
giw | afz 7 7 i I8 anuw
I ¥ o ArwArag T ¥ ¥ G F AN
fimT wrea %7 fasra wow s9 g Aoy
&\ wiawy g8 fam A€ faitg gac
) wr gem o 3§ avw fawelt
FTEC X s A frar 0 9w W
A Y AR EaT § o sev B f®
o1 gH T & qrey e, s gw
fasrelt 2 fifsw &l gmy mg ax
weg  qgar g | AR swTET
2 5 s NFEH o1 wR
i ot Y e frer oY § @ [
& ared | g e frea o ST §
wT agge W FEA §

T O qa of & wgd § e v
@ srwrg wowy < wir gk &
wig gt N HqgaremA T E )
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[ T @w o]
AT T TS FY wE W A, qw
T ¥ IEH | g g § Wi
Friasra gy

T wes ¥ | § g Wav Ay v
T geAgra Zar g w1 wrar s7ar g
| & A ¥ wea &1 sew faww
CAL ]

N qWe WX ¥ (i)
ez fedt wfta, g it aiw aran
WA g a9 F foyg w9 F sar &,
e fag § ey 57 e Y 3= =g
g1 g feardy et &7 ag v AT £
9% ot yarfad ot #1, 5t fir g
HEAT 8, fade 3\ A e
w0 are 51 ¢ 5 waar wdf § fowr
AT FI qEw G ATY A AT FE D,
fax ardi @1 g afrdet § amwer
frar ar, 34T g7 g W § qu
e i 2wy & WY o foaw
o 9t fr ggma FE Y, @ F o
¥ a1t ¥ qanfaw e &7 ag e
B ¢ 5 3a¥ wad grad) w5t g
A g fear G ar ) we
faeft  @wdre & Qar adt frar & Y
IN 39 T T THWA FLA 51 2 76
w2

wi A aGgw |, g9 I & fua
witrd 7 fgear foar §, 907 oy s
fefmamdge wignrd 4 o
FgAT w1gar § 7 fiw @ oy g 9
§ w37 e ATl % 59 ) g
2 &1 3% O A< wa ot 2w ¥ wy
amzr frar &, 9% &1 ww g A%
ST et & warfes wro Wt Ay
W ST A TAr § wg o W W
e wre are faedr e ey o ana

MAY 4, 1878

Plan 1978—88 (M) 340

s wed ww aff § 1 fet oY
ferret a7t ¥ farg 7g w=dy a1w fY
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5 gu e &7 grafea aE § o
frgst g A st & ¥
faet amfts Wi §, weramfc
7 &1 gt ag W ey T i Rrewt
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‘a1 T fa w9 19 g T wY oW

g e e wr w@r g1 Wy
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W oY qag ¥ g NvEwww gwn g
TR wEE ¥ 919 98 a7 Fa) &
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R § Tywee @ wiT | 7 A
facarr e wt £ Ffmi s wdien
27 g wrs s o A % femy
wer T fasr @ &1

Aed 717 a8 & v 9z g A
f gn v waeelic ¥ fag v %
wE 1 g 7 e grm v gF v
a1 FT Afgw Wk W@ o g
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a1 B o TgAT ¥ ) dE fw
agi &7 v fF fergean A F o
tolv R et et 1 ww
i AW WY grew W g &
fo & w1 s wfgg P A F
8 0~ 90 et w1 wawaT a¢ fndx
wy §) oww ooy twm g fw
oY R quha X fAT § oA me
FEeim a1 W I W
i T A @R gETEAT § A v
frord ¥ u we . dw fosisd
® wore & wem wgw ol § v dr
wu fergor ww ¥ vy s waw fag
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forar afeqy gx Lz ¥ @l wnd, wiifs
fedt @z ¥ foer gfers & feelt &
A § 1wy YT e § forer
qfeed  wza Wl T &
wra 7T W ¥ WY Iy Aww s gEdy
wRzg § fr f aw a fefge dfaw
9T A & wregee o g
Faxr % agfeas gy |

oty & X ¥ Ay Frdaw § f
fag warg W -Afeaw famar § wfi

MAY 4, i9%8

Plon 107888 0 434
T w7 I ofear ¥ wrdy o
o ¥ wrvaT ¥ wwr wwely § 1 AN
A qoani ¥ wTer. & W e Wan
% Wi wgt frr e A dehiw ww off
§—2Y Qo o dro ¥t WX TF o o
wmr€o ¥ | gt ﬂmﬂ'b‘ﬂ"ﬂ'
tmmﬁktmmﬁ
wer k) oW Rw N e
W Wewaga Y fe

i
aé§3$§*
P
A

44
a4

, A9 @ Fresus oY

&4
3

w0 1@ 7 ¢ 5 wAies & fog
fasarrt @w oAFE AT T 10

o grax § Afew ww aw Iwer
wTv ¥ T fear mar e‘h

AL oo v gD R
agt oW ¥ wgea &

According (0 a Kannada saying, a
mad man cannot marry. Nobody wiil
give the bride to him because he is &
mad man and his madness will not go
unless he is married. Like that, unless
power stations are set up, unless ther- ~
mal plants are given to Karnataka
State, power cannot be generated there,
According to the Steel Minister, unless
power g given, steel plarits cambot be
taken up. This ie the argument of the
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Union Government, I think the cons-
truction of a stee]l plant will take at
least 5 to 10 years. 8o, within that
time Kalinadi hydel projeet will be
coming up and the power will be suffi~
cient there for steel plants,

I conclude with one remark that
next to landless jabourers, there are
the handloom weavers. But nothing
has been said about the handloom
weavers in the Plan. The annual
Plan allocations say that some of the
quality of the cloth will be reserved
for the handloom weavers, but as was
saly by Mr. Stephen yesterday,
small-scale ‘industrieg should be pro-
vided marketing facilities and then
only this problem will be solved. 8o
also iy the case with handloom pro-
ducts. They are finding it very diff-
cult to market their produce. So
something shoulq have to be done for
marketing the products of handloom
weavers. I think the Janata Govern-
ment at least should stick to their
ideology and see that acecrding to
their owp lights the Plan is executed
and implemented.

SHR!I PURNANARAYAN SINHA
(Tezpur): Mr. Deputy-Speaker, Sir:
When the hon. Prime Minister spoke
yesterday, the House intently heard
and carefully noted the outline of the
first five-year plan of the Janata re-
gime, With a view to translating into
action the goals of social economic
policy prescribed by the Directive Prin-
cipleg of the Constitution in order to
usher in a national programme based
on the assessment of minimum needs
and resources, we find considerable
oohesion between the directions as laid
down in the planning strategy of the
Government in the Budget which we
have just passed, and in the outline of
the five-year plan which we are going
to lsunch ag soon as the National De-
velopment Council grants clearance to
the Planning Commission.

We had considersble backlog during
the last five five-year plans, due to the
defective implementation during the
last 30 years, But it must be added
that the planners being men drawn
from the profession of professors of

passive students of political science
and economics, they had  planned in
such a way, based on our national re-
sources, on the infra-structure and
also on the externa] assistance. From
the first flve year plan onwards, till
lagt one just about to the completed,
the last—one just about to be com-
pleted, the backlog in employment
continued to pite up by millions of
people. The figure of unemployment
has now reached a colossal figure. In
fact, those who are jn the live register
of the employment exchanges may be
20 million, but thoge who have been
refused registration and those who
are reaching about and not even
coming to the employment exchanges.
may be about 40 million. We have
so very elaborately discussed the
achievement; of our past planners,
in this House.

Indla is basically an agricultural
country. 80 per cent of the people sur-
vive on agriculture. From time im-
memorial, our people are cultivating
land and growing paddy. To-day, In
1978, officers of the Departments of
Agriculture in the basicaly rice-eating
States of India are sent to Japan and
Philippines to learn how improved
varieties of paddy are grown, And
they are sent to participate in rice
research In Philippines. We are de-
pending upon other countries which
are less developed than we are for
gathering technical know-how, f.e. how
to grow more crop and more paddy,
for the purpose of feeding our popula-
tion. Thiy is a defeat for the planners,
Therefore, the planners have not been
able to select the right men for the
right jobs. Talents and brains have
been drained out, or driven out of this
country. Brilliant luminaries of our
country—scientists and doctors—are
residing elsewhere e.g. in the much
developed countries of US, UK and
Germany. This is the pathetic result
of our defective planning. Engineers
in India, those Who have come out of
our engineering colleges, are driving
motor eaxs and taxis, Huving no other
maeans, they have taken licences for
driving owner-driven taxis, in order
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to eke out a living. They do not get
employment. Doctors are roaming gbout
in search of hospital jobs. There are
15,000 medical graduates in
the country, asking for jobs.
But still we have not been abie to
provide them.

1 come from a region which is I
should consider, the richest in respeet
of natural resources, forest produce,
agricultural output and minerals,

18 hrs. .

MR. DEPUTY-SPEAKER:; He can
finish in another ten minutes, if the
House agrees. 3

SHRI PURNANARAYAN SINHA:
1 will speak tomorrow.

MR. DEPUTY-SPEAKER: You
complete today. We wil] sit for
another {en minutes.

SHRI PURNANARAYAN SINHA:
I am speaking on behalf of 5 very
backward region. Therefore, I would
require {ime to speak leisurely.

MR. DEPUTY-SPEAKER: Every
Member gets only 15 nintrtes.
Whether he is the spesker or the
first, it mekes no difference. There«
fore, either you speak today andg com=~
plete what you want to-say in wnother
ien minutes, or speek fomorrow, but
it will be strictly ten minutes, As
far as 1 am concerned, it will make
no difference.

SHRI PURNANARAYAN SINHA:
Tomorrow, in a more genial atmos-
phere, you will be able to give me
moze time..

MR DEPUTY- SPEAKER:
sorry.

SHRI PURNANARAYAN SINHA:
It iz the fag end of the day.

MR. YEPUTY-SPEAKER: Thet $a
why you continue und, camplate {aday.

I am
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SHRI PURNANARAYAN SINHA:
Qf - the: HKHO0 sguare mites in the
northensy, 65008 constitute & greenery,
with fauma mid flopa. n. gbhundancs.

For the last ten years, Rs. 15 crares
worth of natural gas hes besn fSared
away in our region. According t{o
technologists, our region has enough
crude oil for feeding flve refineriey,
fertiliser factories and petro-chemival
unils for a century to come. The cosl
that i available in the Indo-Burme
Yorder is so good that it can feed &ll

,our- steel mills with first class qualtty
of coul.

Assam has grown 350 million ks.
of tea and earned’ as many crores in
foreign exchange. Shri Mohan Dharia .
iy -comsidering its increase to 600
mitlion kg. If sufficient help is given
by the Planning Commnission, Assam
atid the northesst cen produce 1000
mittion kg. teom of the inst quality in
the world,

SHEI HARI VISHNU KAMATH
(HMoshungehed): It is not backward
then ?

SHRI PURNANARAYAN SINHA:
The Prime Minister does not like to
call -any. area backward. Hs wants
that mentalify to go. When I told
him I feel frustrated, he asked what
I do with. the frustrated peaple? My
belief is that if you take the frustrated

le along, with you, they will also
feel that they are participating in
planning and working. If they fail,
they will realise that they could not
do. it and therefore they failed.

Tew it in the private séctor. There
is a demand from the progressve Mem.
berg of the Hbuse that the tea indus.
try should: be nationaBsed. 1 alio-feel
the sartre way. There is no parity
betwreen - WMe ?mductlun price of tea
amd ity gelling prite:  The .comt of
production of tsa, even ofor
dety; contes: 40 cﬁrll. P
it-ly sold; 'as.omemy-hon. Membar knows,
ok Rs; 30:pon g, snd-ut. R, 00 o1,
fnthe lLemdan mariet. ]
ing; fenlanes M quellig. There e

I PRTIY
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nnw’ ' “talk’ that the tca .gardéns
should supply directl. " internal
corsumption. I thinl{, people ~ will
start getting good tea. If you take
one kilogram of Assim tea, you will
dlways ask for Assam tea and nothing
else. Some hon. Members have tested
it and they have praised it. Our
Rashtrapati says that it is very good
tea,

Qur area is the richest part of the
country im respect of natural. ve-
sources. If resources are utilised, the
people are ready {o participate, But
what happened in tea industry in the
40 years of planning? The price of
tea has gone up the area of cultiva-
tion has gone up but the employment
# tea industry has gone down by 50

+ ¢ent. This is a highly employ-
#ent-oriented industry. You will find
in every tea garden out of 25 lakh
people, 12 to 13 Jakh of people are
unemployed. The Draft Plan says
that jn the country, 40 per cent of the
people are below the poverty jine.
But in Assam, 70 percent of the people
are below the poverty line. There
are 50 lakh of Harijans and Adivasis.
Nobedy hag taken care of them. 75
per cent of the total people are poor
and out of them 65 per cent are below
the poverty line. - There is nobody to
look after them.

. .. When it is a question of investing

Centre’s money, I regret to say that
Mwsam has been gplit up into five
Stetes. There they have spent crores
of ‘tupees after the new set-up of
government, for building new capitals
and for providing other paraphernalia.
The -Central Government during the
lagt 30 years had never cared to find
out: as: o how the money was being
spent by themm. What is the economic
prosperity . of that area with naked
Nages, ymaked Miris, - naked Mikirs,
teled Daphalas. Our people in the
pliing are as poer ga they were. Their
economic backwardness could liave
been removed starting some projects
Hhere. ~But.  instead -of ‘doing that,
Separnte - Mutes were given just for
the siliing orily to gplit the mindg of
people and hearths of the families,
Why don't you divide Bihar where

tribaly are asking for Jharkhand
State? Why don't you .divide WLP.?
One Ram Naresh cannot manage it
It reyuires three Ram Nareshs to
manage this State. You say that in
Nagaland, some money is spent there
and that the per capita expenditure
is 31 per cent. It includes the ex-
penses 0f keeping peace-keeping forces
there.

Now, during the Chinese aggression
50 many army personne] were posted
there and will their expenditure also
be tagged on to Arunachal Pradesh?
They ,will say that the per capita ex-
penditure is 70 per cent and, if that
is adde | to hat of Assam, it will be
100 per cent.

When we ask for money, we do pot
get it, We asked for money for a
bridge. The Deputy Chairman of
the Planning Commission has written
to me. In the meanwhile somebody
said, it is an emotional necessity. It
is a social necessity. Whether it is a
techno-economic necessity or not, that
is to be seen, When 1 ®gked for
money, the Deputy Chairman of the
Planning Commission, Prof. Lakda-
wala, wrole to me giving historical
reasons. 1 want to quote him, ¥e
says:

“The main problem in the North-
East” is that this region is, for his-
torical reasons, comparatively defi-
cient in jnfra-structure and, jn view
of the general resources position of
the country, it taken time to fill up
the deficiency.”

We resisted the Mughals for 17 times.
The people who could resist the
Mughal invagiong for 17 times, the
people who could remain free upto
the middle of the Eighteenth Centary
—it was only in 1870 that Assem was
completely annexed by the Brittsh-
could do everything to build up the
infra-structure. The engineers have
gone from here: the planners have
gone from here; the 1AS officers have
gone from here. They, together with
the people of Assam who remasimed
independent for so long upto 10M%
could build the infra.structure. How
could they not build the infra-strae-
ture for historical reasons? Where
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is the deficiency? They say that the
infra-structure hag not been bullt for
historical reasons. As to what are
the ristoricaj reasons, I have gtill to
ask the Planning Commission and get
an answer.

How much money did we ask? For
the broadgauge line we asked for
Rs, 37 crores. For years, the money
is not given. If you take 10 years or
more, Ra. 37 crores will become Rs. 73
crores. If you do not give the money;
then wait. When, there will be agita-
tion, there will be arrestg and firing
and slaughter and, thereafter, after 10
years or so, you will give the money.
We ask 27 croreg for a bridge today.
After 10 years the cost of the project
will become Rs. 72 crores, but you
will not give Rs. 27 crores now. This
i{s the treatment meteq out to the
people of Asam. They are offended;
they are frustrated. The Planning
Commission should look into this
matter.

There, it is regional imbalance.
Assam js an area which is suffering
the most. There is regional jmbalance
in Bihar, Karnataka, etc. What is
the per capita income of the State
taking 1949-50 g8 the base? It is
Rs. 286. The growth rate, taking
1940-50 as the base, is 42 per cent
so far as Assam is concerned as
wgainst 25.56 per cent in Haryana. In
Kerala, it ig 1.2 per cent. In Agsam,
it you go to the hills of Assam, you
will find that jt is below 1 per cenat.
Is this not a regional imbalance? The
Planning Commission ghould change
the outlook. Today, this is the con-
sideration that they give to the
backward arees. It is a tand-locked
areaa; yet it is out off from the rest
of India. Still we are contributing
above Rs. 3,000 crores to the Central
Exchequer every year. I have worked
out that figure. It is Rs. 3100 crores
a year. If Assam were u sovereign
State of North-East—for argument’s
mke. I gay—it could sell its ofl to
India at Rs. 110 per barre], at par
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with the Saudi Arabisn crude ol
what You are purchasing for Rs. €3.
You do not give the due  royalty.
Then, therg are s0 many tez com-
panies, about w thousand tea com-
panies with the head-offices at Cal-
cutta. They are contributing a huge
amount to the Exchguer and the share
is taken by the Staie of West Bengal.
We are deprived of even ® head-
office. No head-office has been ghifted
to Gauhati. If I fly from Delhi to
Calcutta, it takes one hour and 850
minutes; It I fly from Calcutta to
Gauhati, it takes 55 minuutes. If I
drive from Gauhati Airport 12 miles
to the Cupital of Assam, it also takes
55 minutes. When such is the con-
dition of the roads in a city, you can
just concelve of the conditions of X~
roads in the country-side and between
the district towns. All these are the
instance of regional imbalances. I feel
that if there is any excuse that there
is no infrastructure or thege or those

things are not there that is bunkum
and there is no sense jn it. I do not
believe in the statements of the Pro-
fessors of Political Science, Economics,
History and Civics. This is nothing
practical. I am amazed at that. Such
words as he did, should not Have been
used. This is a matter of offending
our self-respect. We are not ineft-
cient people. Our people, wherever
they are placed, have shown their
worth. If you expect a local Chier -
Minister to become very active and
successful in five years—all these IAS
and IFS officers who have been posted

they could not help our people to do
something concerete than the question
of infra structure for historicul reasons
could not be raised today. Whatever
small demands there are, you cannot
meet, but you are spending thousands
of rupees on vivisecting these people.
You cannot give me w hundred crores
or two hundred crore; of rupees for
our development which should develop
not only the greas dut

progress that India has made s0 that
they should that are
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equal to Delhi urid Haryana where the
per capita income is go much, the gross
national product is so much. Asg far
as all the States in India are concern-
ed, it is very interesting. In Delhi,
it is Rs, 2180; in Assam, it is Rs. 850;
in West Bengul, it is Rs. 1046; in Goa
ang Andammn, it is Rs. 1689; in
Punjab, it is Rs. 1518 in Maharashtra,
it is Rs. 1330 and in Himachal Pra-
desh, it is Rs, 1050. Where do we
stand in order of per capita income?

AN HON. MEMBER: What js the
figure for Bihar?’

SHRI PURNANARAYAN SINHA:
figure of Bihar is not available

th me, So, with these words, I
appeal to the Governmeni, that we
are not asking for finance commis-
sions’ or the Planning Commission’s
assistance without giving anything. We
are contributing a lot of money; we
are contributing a lot £ money; we
Our crude oil is not processed in
Assam for employment potential; it
Is processed in Barauni. These
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systems must go. We ure not only to
evolve the problem of unemployed by
manning menial and Class III
employees only. We are having
engineers and others who are gitting
idle; they wre unemployed. They
should be also given jobs.

Then there is a question of public
sector. The public sector is denying
all the privileges to the people of
Asgam, although the whole projects
are being built up on the resources ot
the State. With these words, I appea!
to the Government, to my Prime Minis-
ter to give help to the people who
need it.

MR. DEPUTY.SPEAKER: Being
the last speaker, you got all the
advantages.

The House stands adjourned to meet
tomorrow at 11 aM.

189 hrs.

The Lok Sabha then adjourned till
Eleven of the clack on Friday, May
8, 1978/Vaisakha 15, 1800 (Saka).
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